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Saturday Jume 25, 1977/Asadha 4, 1899
(Saka),

The Lok Sabha met at Eleven of the
Clock.

[Mr. Speaxzr in the Chair)

PAPERS LAID ON THE
TABLE

INOTIFICATIONS UNDER CUSTOMS ACT, 1962

THE MINISTER OF FINANCE
AND REVENUE AND BANKING
(SHRI H. M. PATEL) : I begtolay on
the Table a copy each of the fullowing
Naotifications (Hindi and English ver-
sions) under Secuon 159 of the Customs
Act, 1962 :—

1) Notification No. 95-Customs pub-
IJ:aLd in Gazette of lndoti dl':l:d th:?:h

une, 1977 with an -
nstory Memor

EPM in Library. See No. LT-541/
77).
(2) Notification No. 96-Customs snd

97 u:;:m biished in Gumeol’jtgdin
2 une, 1977 withan
dgted the 25t i » 1977 together !

n
Library No. LT-s41/771. !

YOGA UNDERTAKINGS
(TAKING OVER OF MANA

MR. SPEAKER : Mr. Raj Nansin
may continue his spesch. The time
dlomdn!:lxmmdilhudmd{:;n
2 hours gnd 40 minutey. You may kindly
fidish your - peoch now.

e sy ofcare wwne shit

(ot T wmeraw) ; it e e
T R T, e & e & oqe

2
T gm (wwww) wwar &
g acoww T oW WY OBE I W
Tw gonfay gewl X w9 4w
¥ oo § off av & Wy W
fifre wm, T8 wRT e A

SHRI VAYALAR RAVI (Chirayinkil):
Mr. Speaker, Sir, we can close the de-
bate now.

SHRI M. V. KRISHNAPPA (Ch'k-
ballapur) : Let them  take Brahma-
chari also along with Ashram.

st oo areRe ;@ st W EET
® qv mfaaesr ¥ ag wor fw
Ao W N wEAw s@ b
ot cofiee ¥ ooy forer foear )
rafad &% o fe oy o fed @
fofl v 1 & ez g avwmar
arn g | e wfae & @
§ Aol & e § W i
v & o Twe § 1 s
& wpar Ty et @ —

ot @A agend 2 (o)
g owgwrd ¥ ot i e &

sftowaToRqw ¢ * >

Ihs.mgmlgam Ahdaiﬁ:
ve heari myutu-Sh. 'Y
ismomnd:ror“ug. We ttfm?mhur
one word more him.

SHRI J. RAMESHWARA RAO
(Mal Y ¢ This innuendo cah-
not be perm '

MR. SPERAKER : I have notunder-
stood it.

¢atExpunged s ordered by the Chair.



3 Yoga Undertakings

SHRI VASANT SATHE : Even a
child can understand it.

SHRI J. RAMESHWARA RAO
I cannot explain it here in this House.
I can explain it to you in your room.
“This innuendo cannot be permitted to go
unchallenged. It has got to be ex-
punged.

SHRI VASANT SATHE : Unless he
apologises, we will not hear one word.
We will walk out.

MR. SPEAKER : You explain it to
me in my room. For expunging also, I
wilk have to study it.

SHRI SONU SINGH PATIL
(Erandol) : It may be expunged.

SHRI J. RAMESHWARA RAO :
You ask the Minister for Pzrliamentary
Affairs, He will explain it to youand he
will agree with me.

MR. SPEAKER : Even a Janata
Party Member says it must be expunged.

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA) : Sir,
you can do_as you were pleased to do
yesterday. M thereis a remark to which
serious objection has beenl taken by the
other side, it is always your privilege to
look into the record and if in your
wisdom you find it is objectionable, you
have the right to expunge it.

MR. SPEAKER: An hon. Member
from your party also says it must be ex-
_ punged.

THE MINISTER OF FINANCE
AND REVENUE AND BANKING
: (SHRI H. M. PATEL) : Even if the
members on the other side feel annoyed
they should also ‘observe some restraint
and notsay, “We shall not allow him to
proceed.

SHRI ]J. RAMESHWARA RAO
I did not say it; I only made a humble
submission.

MR. SPEAKER : Shri Sathe said it.
Last time I did it and in the same
way Ishalldoit. I have notunderstood
its implication. I will study it. T will
expunge it if it is objectionable. Both
sides say it must be expunged. I am
glad to see that the other side agree..
I will appeal to ShrjRaj Narian to com-
plete his speech. T will logk into this.
Shri Rameshwara Rao also can meet me
in my chamber.

JUNE 25, 1977

(Taking over.of 4%
Management) Bill

SHRI O. V. ALAGESAN (Arkonam):
If both sides agree, you can expunge it
here and now.

MR. SPEAKER : Then it has to be
repeated again and explained to me here. ;
I do not want that:to be repeated.

S T ARM@A ¢ F OF WLFO
AR § FO_F 1L HAFCT @ERE
W% TARHAT | FIC F1E AT
A qF § IW F%al g % 9
FEAT €A | F TATL 2 AT AL Al
7 § ST g 99 TRl 2 gFar F
¥ 3§ a ¥ T@ S F@@ifs
1 39% A0 A qrar ) ey el
Irr drar 2 SEA I W &1 98 |

SHRI J. RAMESHWARA RAO
You may kindly expunge it now. What
is the use of going on like this ? He is
again repeating itin different language

SHRIMATI PARVATHI KRISH-
NAN (Coimbatore) : I would not like
this to go on the recora.

U T ATTEW : qrgET, § W9
¥ 9Fm wRar g fs #@m o § @
FE 99T g Fad 7 77 ag gk
g ! W T ¥ FIS A9 uFEHS
TG &I T FEHAT AT FHGEA A BT
T B e O B o o B o B 4
$W@ & qWX AG & X -9
3§ Jw® A AN #oAWA I
F Fot dam 7@ F 1 uF wdar @

AT, F9, q@ #4 3m  faar

fe; AU AT & TH g |
TR HIF FT FIE AAAT Ga6F qA A
qedr ¢ f& = g9l awas
¥ et g @ #a7 § ag g aaar
Z & 7 &% 9y foem T @
2, fa®t sg3 o ¥ mgar FamE
g IEY 9 FT qO?

St wigea dlo TM*T @ (FFad
I Aqew) . A W@y T F@AL
¥ FT d@Ey #@r g 7




_u’tm'mm:zﬁvr T A
qfsq 2 wfax @g ¥ g0 ¥

FCUSIC I

SHRI J. RAMESHWARA RAO :
Mr. Speaker, Sir, You canrnot allow him
‘to go on like this.

MR. SPEAKER : I willlookinto the
-question of expunging. How can I do
(it now ? All the power the Spzaker
“has is to expunge it. After all, we want
to continue the business of the House.
"We do not want to insult ‘nvbody.
So, before it goes to the press, I will see
‘whether I can expunge it or not.

st Sto o FraTdl ¢ (ATEIS) ¢
weae Y, fedy ¥ F AT wWANr F,
IO T ez e femiz saxhreem
&1 TFaTr 8, TEFUIE g FFar 3 |
g oaniE wfgr f& @ we
F FTANOT 4 FL 99 FT T99 AqAqT
TNT AT GHEAT g1 ) zEfad H OO«
T St & FEm R oag wwee
W OgEm 1 TF wWex d an o
g ZHW W ST FFAT Fr

SHRI N. SREEKANTAN NAIR
(Quilon): When such speectes are
made or such bad references are made,
T will request you as Spegker to imme-
diately expunge them s~ that the press
may not get on with it. There are Mr,
Ravi and others who will not keep quiet,
so that the Minister will bg irritpted white
speaking. "

_ SHRI K. TAKKAPPA (Tumkur)
7he rules are very clearly laid down that
if anv Member or Minister is making or
indulging or cre.ting a bad tgste by
using such words in the debate. they
should notonly be expunged, but the
Member or the Minister should also be
warned. The Speaker can do everything
in his right.

MR. SPEAKER : What Mr. Tiwary
said is right and what the other Hon.
Member is saying is also all =ight. any
interpretation can be given on this and
I will certainly expunge it as I said.
Now, I would appeal to Raj Narainji
to g» on with this Biil. Let him not
insult anybody. You have a right to
discuss -the charges on Brahmachari or
anybody. But let us not insult anybody.
It is not good. I would appeal to Raj
Narainji to kindly complete it.

st R TEw s, # agd
£ w9 & a7 AR farear & @

Yoga Undertlkiﬁgs ASADHA 4, 1899 (SAKA)

-(Taking over 1;f 6
Management) Bill

o & faaer fraga sem f5 d@ada
gqT T FP IHEr AR SHIH,
gife o gmwT 21 ST A W@
g Ff, gfe g e faT &€
AT AT ATEAT F ATAILET A
# g g7 F faarg @ 1 AW
freft @ wam gfed @ @1 7O
Tex & WA W 9g ZUd GHA FHAT
g 1afg Rt A sqraeT =R A Ag
gqa Wex H W ATS! qEA HAT
2, zafmd & fEzm  FO0
Tgar g & z@r  qfewm
qrr fafe &1 wermw A
SET fed | # arfaaimedt g
¥ faeg = araEr A g H
frdt #r frag wfgae 3 & R
foe 7 g 7 oS mEedw T
g @ @I FEEEr & fea
far o1 gge ag feaeEy F
grm ff g wEesw ¥ mEEEe
a1, g1 fer ok, cEafy @A ¥
wET T T W FT (W AT §
g I F g frer
A @ ag  Agr  fwedr

FG AMAE FEEN A qg FET
ar 5 wrew g & fe <fowex ® oamw
zax 9T fam fear mr & wfad
¥ ez #1 agi 9X d@n g,
e geArAg gewm A @A B 9s
agi WFHT <@ qFAT g | HIT AW
qET X AegE  Hged ¢ Al
73 % A9 @t & W W@ §
o7 3@ ¥ Ay q@ AR R

@l T agr 9% qifafzss =t
FE W€ oft, H wgar w@gar g fF agr
dfafza :1E T 21

@ oad gt gf fF oFw g
frdos ¥ @i & faow ¥ @
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[ = ~3rAor]
v gz 9@, e F09
gt ¥ gudga fear ok =@ @@ &
fa #7 s7 #t T o & 21 dro
qfo R0 F ST F© Fgl, dgd <
Fgl A & S99 &) OF 9@ & A
qT% 3T ATRAT § |

S # A w@ g A do dro
Ao TIT FL W & TAA WA
ag W gifamqed fesrrar @@ 21

MR. SPEAKER : The Minister is
inviting the attention of Mrs. Parvathi
Krishnan also.

St OA ATAN : ¥ IH aT &

F9 HawA g fear ar f& S

FFX & TRLTAR F S99

il
frara T 2 fF Fad), FET AR
Ag - FE qg FA, A FA T@
faar 1| ag 7€ fF #2 F9, O W
go AR fa@r o, W fagra
Ft WA & fod gw dae @ g

THIfAY | o & |19 FgAT ATRAT
2 & AT a1 Jgrard F1 agTm F A
& AT afas o AwT A A WAL

JUNE 25, 1977

(Taking over of 8
_ Management) Bill

TR HIEE FEAN A ARL qTEF
FOvgT T d a1 ag et w10 & A
IAANT WY B gFT &, ITHT IAANT ¥
FTAT ATE HT GFd & | -

St wfqfa &1 et 2, 98 AT T8
2, SUW T AT gFaT g F F7 wiary
oA, d9 #AA A frad @rg @@,
4 @A fraa fea @ g qrdr s@
TG T TIA AT AT FZAT & a8 AR AL
Seae qdT. & sty fF agr 93 A
21 @1 AT AT Wi g7 @I 4T |

78 USEET |1 09 TF2, 1867

F IR 4 F ATHIL GAAT 7 47 1

@ ¥ g I8 9T dfwee Y a9 &
A ZqEH T97 955 T7 LT HfHeaT
Frafefrdz ot § | S qmferrt A
T B a0 & fqHe) &, 97 AL 9T
dievz S &7 arar 41, FEr gag &
qrET A4t ar | safay fGFEy w1 3]
wATaar w4 aar Aifgy fF e g@
F arar a5 fFarar ag sA afaee
&t gafesfa ¥ Qe T, UETCE T
7 I @ fagr &Y, adl ara q2; 491 )
foae o7 SYTITT T FHT &V A7 FFAT
oY, sa t 7€ qifs F1E a7 7 WA
fiF aaor F1 |1FAT A, AT IAFT AT FA
Fr WA F AT fFar ST @rE L. L.

TF AWl 9T 2 SH F T

arsdq ot ar ar gy ?

st TR AT ¢ ATSHF 40 97 |
st ot sga gt & @ 2, 99 ard
FEAE F TF e qaTL FTh A
TE-HET 1 % 2 AR F I/ qAGH
e & &1 FEEAET FT GF7 g,

" AA GFAT & Al qobd Hq AAME

T SAFT oo & o o8 |

& &g <@r ar f5 w9 afaLe i
Iateafa & @ @, foaq aqa 59 ﬁﬁ'

e e il o sialialen o L L Sl L0

]
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FT Al A1 TALYT GATE AT @Y o,
A WAT ITHT A AT TS F faaw o

oF 9% a8 FOAOI FERF AR A
ot fF FET anEEEE 5T &
TafaT-arEst qTIARr AeaT qifarrde

F frgaa fFar ar | @ FEAF OF
grTfag aeeg A Fgrarfe & arfeamsz
F grar fagaa fed a7 o &% a9y
= T HIX GTAT—F AT a8 AEEHD
s fF qrifeam=d asag sdT F1 T ¥
ArfRawd AT §H, 9Gg AR AG
§ oqr 78l frar aar, 39 9F5T S99,
Fegdr 1 #wAg A | MA@ q
frdr ®1 &0 AT 91 WMT  qrfFgTHE
gaud v fafaedt 7 ot IFFT AT TN
AT 9T, TG da JHT qqfar-arer §
43 T3 A5 FI AT FAT-FAT T faer—
oa ¥ S8F 1 FZAT AT R a7 & goam &
AT, 3HFAT § FB FAT IHT TEN
FIaT g | QEr arq 787 ¢ 5 AT o
917 fF fdt aegfeafa e =T &
foar g1, & aegferfa w1 fada ar
goor & 2T foam arar @Y g 1 A
I {199 F aga fa0g 3@ IF7§
4 1934 ¥ fadet wadifa Fw-
FL 1977 AT AT | Faq F T A
qEF B ATAET &6 § qgT W |

TLATIA 1977 & ATATT  Hea1q
IR G247 947 fagaraas s
T IIITAT-AX &7 LT T 255
1977 &1 o faaT | S0 FeATRW HY AT
4 F AR FAT geaftaq sl w1
g1t geqTHl &1 gEIfw 1 T9ET FY
FEATATLT FLATZWIT | TT AT HEATHT
#t geafa & sy (TFawr) Famar
ST WI 8 | 399 987 a7 qAOAT 98
TET 3 FATD ACAT BIZA HT A6 Ag &
BIA-ATT F<h aF a3 FH FFAT T &7
1 3T W EFEl & ofETET
FY AT FATAT AT TG & 1 AT Foraani

(Taking over of Io
Management) 3ill

&t gy faar o @ f 3 fet &
T qAT AIEFT F qTT FIGT GG
F | AL qF ST AGGIT TAAT 4T ITH
faaga I fer mar g R ota T N
I Tt 4 IT FATHT ST A 6
F< foam war & 1 ag wg fagr o @
frsrgami s g fody Tag @
TG Aet fwar qrm | fafeaarasy
¥ Afmai #r g=Im 25-5-1977 FX
23 9T, 98 25—-6—77 HT q§ T 27 &Y
T 31 fag faq ¥ sgar IHAET
g1 8, 39 fa7 & sar &t sear 43
T 2 A SHar T e W FgEd
AW 21 797 O F fqrww F fax
uF AR MHAT F A AT 2

TFGOT F FT FAIfAE T ¥ 9AL-
ITAT FER & forC FAFT 74T ST @Y
g2

3T I § q@adr afEmeEst ¥
FE qUEAT A7 @ | I gEETEl
& qura ¥ geafas gwg &7 soe |
g s g R ot & feafe v @@
QUHT JERT FT JIAT |

ag qrr feafq gaw @29 & amEy
g & g it garer awa 98 fegra
%@r g 5 s & gvafga siv w94 2,

| SEF g FX AR GIEHT S ar

@ | ggfau gw & faadr o smafaar
IIrE T A, IT T F FoT FOD
S 2 fear g A adt Fi€ 91T 6 ]
fsgsr sam 7 2 fear @ 1 zafac
gF T 9X  HIT ST AT HY
HMETIAFAT A21 & | )

MR. SPEAKER : The question is :

“That the Bill to provide for the
taking over of the management of the
undertakings of the rwo Ynga Societies
for alimited period in the public interest
and in order to secure the proper manage-
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[Mr. Speaker]

ment thereof and for matters connected
- therewith or incidental thereto, be taken

into consideration.”

The motion was adopted.

MR. SPEAKER : Now, we take up
clause by clause consideratior. Thereis
no amendmentto clause2. I putitto the
House. The question is :

“That clause :o stand part of the Bill”.

The motion was adopted.
Clause 2 was added to the Bill.

MR. SPEAKER : Now, we take up
clause 3, There are two amendments,
one is by Shri Rajgopal Naidu and other is
by Shri Kapur. Mr. Rajgopal Naidu,are
you moving the amendment ?

SHRI P. RAJGOPAL NAIDU,

(Chittoor) : No. I am not pressing.
MR, SPEAKER Shri L, L. Kapur
is not here. So, 1 put ciauses 3 to 16

together. The question is : _
<“That clauses 3 to 16 stand part of the Bill.»
The mation was adopted.

Clauses 3 to 16 were added to the Bill.

Clause 1, the Enacting Formula and

the Title were added to the Bill.
Y T A ;K TGS HIATE -
“f fagas &1 qm@ frar and 7

MR. SPEAKER : The question is :
“That the Bill be passed.”

The motion was adopted.

St T AR ;- F AR g
faer ger &1 gemare 29T § wIE
ZAR a1 ¥ F Iaq g9 & 1 fF
fedt grq 97 atew I fewa
g F o

11°29 hours
*DEMANDS FOR GRANTS, 1977-78

MiINISTRY OF COMMERCE AND MINISTRY
or CiviL SuprPLIES & CO-OPERATION

MR. SPEAKER : Nrw, we take up
the Demands for Grants under the
Ministry of Commerce, Civil Supplies
and, Co-operation.

JUNE 25, 1977

Civil Supplies & Coop.

SHRIMATI PARVATHI KRISH-
NAN (Coimbatore) : We cooperated
with the Government in having the Order
of the Demands changed. But .I am
sorryto say that the Repr rtof the Ministry
of Commerce is made available
just now and the report of the Minis-
try of Civil Supplies and Cooperaticn has
not been made available till now. These
are very-imp rtant documents for us to

go through before we speak. I request
yau that this sh'muld be lcoked inte. The
second print is that you were gracious
enough yesterday to give us time to move
cut m>ticns.

Now, thz normal procedure is that,
you ask us to indicate the serial numbers
of the cut motions that we would like to
move. We are n~t at all able to do that
because the printed lists of cut meticns
given by us have nnt been circulated.
So, youkindly give us pzrmission tc meve
them formally on Monday.

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA) : Sir
[ appreciate the ~bservations made by
the h 'n, Member. We are highly appre-
ciative of the coopzratic n that the opposi-
tion extended to us in accepting the pro-
p~sal that we made for the chungein the
order of business. At that time, cur
intention was to see that the rep rts
reach the hon. Members as early as p ssi-
ble. In spite of the best eff rts that we
mezde, there has been some delay. We are
deeply srry for this delay. We he pe
to see that such delays de net occur in
future. We hopz that the House will
bear with us and excuse us and take up
the discussion on these Demands.

MR. SPEAKER : The House will
now take up discussion and voting on
Demand N s. 15 and 16 relating tc the
Ministry ¢f Commerce and Demand
Nos. 13 and 14 relating to the Ministry of
Civil Supplies and C~¢ peratic n fcr which
8 hours have been allotted.

Motions moved

“That the respective sums not ex-
ceeding the am~unts cn Revenue Account
and Capital Account she wn in the fourth
c-lumn - { the Order Paper be granted
to the President out of the Cens~lidated
Fund <f India to .ccmplete the sums
necessary to defray the charges that will
come in crurse of payment during the
year ending the 31st day cf .March,
1978, in respect of the heads of Demands
entered in the second cclumn thereof
against Demands Nos. 15 and 16 relating
to the Ministry of Commerce.”

*Moved with the recommendation of the Vice-President acting as President.

Commerce & Min. of Iz

4
1

.
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“That tljle respective sums 1not exc-
ceeding the amounts on Revenue Account
and Capital Account shcwn in the
Fourth c /lumn of the Order Paper be
granted t» the President out »f the Con-
solidated Fund of India to complete the
sums necessary t> defray the charges

[Demands for grants - 1977-78 in respect of Ministry of Commerce and Civil Suppli es .

Ceo-operation w the pote of the Lok Sabha.]

Civil Supplies & Coov.

that will come in course of payment
during the year ending the 31st day of
March, 1978, in respect of the heads of
demands entered in the second cclumn
thereof against Demands Ncs. 13 and
I4 relating to the Mlmstry of Civil
Supplies and Cooperatmn.

and

Amount of Demand for

No. of Name of Amount of Demand for
De- Demand Grant on account voted by Grant Submitted to the
mand the House on 30-3-1977 vote of the House
1 2 4
Revenue Capital Revenue Capital
Wo ris i 2 Bo Ho
. Rs. RS Rs. ~ Rsl
MINISTRY OF COMMERCE
15. Ministry of Commerce 48,50,000 97,01,000
16. Foreign Trade and Export
Production . . . 131,54,90,000 106,22,44,000 277,65,39,000 177,19,87,000
MINISTRY OF CIVIL SUP- S5
PLIES AND COOPERA-
FION
13. Ministry of Civil Suppl:es !
and Cooperation 12,27,000 4 24,53,000
14. Civil Supplles and Coopera- :
tion . 7557>74,000  7,21,16,000 15,27,48,000  14,19,32,000

SHKI A.C GEORGE (Mukandapuram):
Sir, Twis new Ministry is the com-
bination of the earlier Ministry of Com-
~merge and the Ministry of Ci- 1l Supplies.
Since this is a vital Ministry, more time
shouid be alloted to it.

MR. SPEAKER : Let ussee, 8 hours
have been alloted. If Necessary, we may
extend the time by an h.ur or so.

How much time do you want to move
your cut moticns/? ill you do it by
12 O’ Clock ?

SHRIMATI PARVATHI KRI-
SHNAN : We are not in a position
to tell you the serial numbers of cut
motions that we want to m ve because
these have not been circulated yet. We
can only >rmally move them ©n Monday,

MR. SPEAKER : If you do it on
Monday, when are they grcing to be
printed and circulated ?

SHRIMATI PARVATHI KRI-
SHNAN : We have g[‘ven the cut-
motions this morning. These are yet
to be circulated.

MR. SPEAKER : We will circulate

them.

SHRIMATI PARVATHI KRI-
SHNWNAN : We can only fcrmally move
them on Monday.

MR. SPEAKER
awepted : i

THE MINISTER OF COMERCE
AND CIVIL. SUPPLIES ANBP CO-

¥es ;~—“that is

.OPERATION (SHRI MOHAN DHA

RIA) i Sir, in view of the fact that
the, time allotted for this Mm:stry is
only 8 hours, I have decided that instead
of initiating the debate, I would like
to hear the hon. members, give them
more time and only at the end of the
debate, I shall reply.

MR. SPEAKER : Shri T.A. Pai,
SHRI- T.--A. .PAI (Udipi} ;- "Mr,
Speaker, Sir, on-behalf of the Cpposition,
I would support the Demands subject to
certain considerations being taken up
seriously by the Commerce Minister.
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[Shri T. A. Pai}

'We must hteumdvuiu luun.

I must say that the country did very
well during the last two or three years.
I do that it is necessary for us to
'Mpztnp There is a school of thought

ch feels that the country has been
influenced by the World Bank in trying
tohave export growth performance. But
I am afraid it 1s notso. In fact, as back
u:n 1 , if you look into the World Bank

debts of the developing coun-

to the developed countries amounted
to 1'6 billion American dollars and this
amount was doubling once in five years,
But after the oil crisis, it has gone up
enormously,

And this country itselfis now put to the

oblem of repaying nearly Rs. 750 crore
E' way of debt services and the debt re-
payments, whether it is to the western
countrics or the socialist countries. The
money that we have borrowed has to be
repayed. [ don’t think there is any
altruistic consideration in international
transactions. We have to pay them with
interest, which means that we have toearn
this foreign exchange first. Therefore,
it is of primary importance that the export
performance is kept up.

Apart fron that, we found last year and
the year bzfore, that considerable capacity
in this country had bzen unutilized. In
the First, Second, Third and the Fourth
Five Year Plans, the country had taken a
leisure in investing the money but not
getting the best out of it, and in fact,onan
average, the utilization of the capacity in
-the industry was not more than 4o-s0

per cent. And having borrowed very
heaveily from other countries for making
these investments and having lnvutcd the
savings of the people through pul
financial institutions for creating thli
industry and not ctting the best out of
them, would have been anti-national and
anti-socialist lm:l grmf against all those
p ses that we n mind. But the

culty is that industrial produmon in

ﬁ“‘ o0 OF 1t 1otk Of perebacing power

ecause o ac pur power
of the people themselves which‘m
to be set right. And therefore nrhen
you produce more, you have the difficulty
of recession In thi’l country boulue you
are not able to seil.
to encourage all industries to

hlu em using their surplus
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Now, the case of engineering indus-
y. lmm. performance of
mrl of the m;l-neuiu industry wes

Rs. 180 crore. We said by:g‘ﬁ-n
or at least 1980 that this country s

be able to export eering worth
-y P S5 that the

prrB s industry had fixed the
neering i target—
thqh.ndelmddthcwofm. 0
Fear: "They claim that they have ¢
year e expor-
tcdloper cent of the ty of the
industry and t are in a
puitimiostepnpmummt.

Now the implication of this is not only
to earn money, but the pattern of our
foreign trade has undergone very sophis-
ticated changes. Instead of e
traditional commaodities like jute or texti-
les, our engineering product: have s* own
a considerable share in the export per-
formance. Not only wplliltic.tcd pro-
ducts are being exported, India, for the
first time, has able to export turn-
key projects to the developing countries.
Perhaps this country suffers conviderably
from mfgﬂomy complex lrld that is why
our criticis nst ourselves comes up
very often. ‘J"lre not confident that
we are capable of succeeding and perhaps
our suuuess in other countrics must con-
vince us while the BHEL or the EPI tre
able to compete internationally l?l
other companies of the well dew
countries and are able to secure orde i.u
Malaysia or Libya or in Kuwait. It
ahumh lmn ple are agprec‘lh iated, our
technology i lpprecmc s the w?rm
this country has made is ap
if we are not proud of this, I do not know
who will be so. I like much when
the criticism against this kind of thin
comes up that the people should rey
themaclves. nly there could be s
difference of opinion as to which dircction
we should have gone. 1 don’t think we
could wait for mother ?o years to find out
whether our conclusions are right

wrong.

2

Today, the whole international field is
so confused, I don’t think any country
can plan for itself. To think of plann-
ing in isolation for a country is a ridi-
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ment, the entire country, will have to be
involved in this, and it should not be trea-
ted just as & business operation.

Again we will have to d certain
strategics of development. he joint
proiects which we had statted in Malaysia
and some of the countries in the Far East
have brought considerable goodwill for
thiscountry. Itis not merely the political
relationship that we have to develop; the
inter-dependence of the developing coun-
tries with India has also to be developed.
The last Conference of the UNIDO,
Ministers of Industries in India also
clearly pointed out that while the dialoguc
with the developed countries might be
continued, there should be greater efforts
for trade between the developing coun-
tries themselves—more cooperation and
collaboration. 1 have secn some of thesc
joint projccts abroad, they suffer because
of lack of imagination on our part to react
quickly to the difficulties that they suffer
when they go out of the country; it is the

al procedures and other difficulties
that are created which make them unable
to cope with the situations abroad. And
if you are really interested in developing
such projects—1, for one, would strongly
recommend course because in t

Civil Supplies & Coop.

lﬁl:d:: o he perfi s
o the expart ormAance is
enough. I think, it must have s deeper
significance than merely exporting goods
we must our talents, we momust
our abilities, we must be able to
bring the whole world together and be
ﬁicamm in the developing countries.
devel ‘countries have reglised
%itﬂlndm s developed in one semse
we say that, in 30 years, nothing
has heppened, we are only denying cue
history: it is denying that the country is
today one of the developed i
the world with immense problems of
d:vdo;‘lﬂ,. I am not minimising
the ems of developing. E
development has its own problem; it wi
createsituations which were not imagined,
If we thiok that the planners, inluding
the new Planning Commisgion, are
Lirihaspatis in this world ‘and that we can
expect magic from them to tramsform
the great problems of this country, we are
POUpAIEE W0 SRR Wots WE have. s
to it we have gone
wrong; we should heve the humility to
adjust ourselves to the peculiar Indian
conditions, After oll, for the problems
that we have, we do not have: any model
of development except that of Chins.
Wheiher we are prepared to go with that
kind of rigidity, it is_upto us to decide.
Without that rigidity if we have means of
developing, then we should certainly try,
I am not minimising the difficulties. But
to say that all that has happened in the
¥It has no releveance is en.irely incorrect.
wday yl:?l'h‘.w rh_cehabmhties to take up
m:oml ilities 1 30 yedny » WE
id not have. You have the iﬁtﬁu
wliich can manufscture enough to meet
the needs of the village industries. You
have the trained m who t to
take up this re~pousibility of oping
the most backward areas ir this country.
The only thing that is required is the will
to do and proper planning. You may
change the priorities, there is no question
of keeping the same privprities.

-

‘Teday, the performance of export is
upported by the heavy industries. The
Country*s respectability has gone upin the
the eyees of the world on account of our
ability to - power plant at BHEL
or

g
f
:

I wmld&f that &ﬁ: ability is conti-
nuously t up and improved upon so
that we become participants in the world

grest pride in out
“uhbu we should mﬁ%wn

i
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nobody will export. We cennot build
international trade in this manner. lm.er«-“p
national trede depends upon continuous
contacts that we establish. The contects

will our relisbility, upon
the ity of the and their com-
petitive prices. Nobody comes to us out

of love us. It means that unless we

develop this kind of finesse in the inter-

natirnal trade, we would not be in the

field for a long time. If the Commerce

Mini ter looks into the variovs lists of

cominaditie which fegtured in our export

me, he will find that there is

y any exercise to find out why is it

thet one particular commodity which was

last year doc not find itself in

this year. Tt shows that we fupction by

fits and sterts. One short operation
cannot build up interngtional trede.

What do we ﬂf)ort? Ultimately, in
a product there is labour involved, there
is raw material involved ard there is tech-
nology or brain involved. Brain and
brawn and the raw materials. If out of
these three, two elements do not come
froits India, it is not wu_hwr;le upom:ﬂ
mydn . Thereis no printin 1
that weare lr? Therefore, we will
have to idestify in future the fields from
the point of view of world market. The
ides that we can sell anything which we
cannot sell in this country abroad is

haps one of the most rediculous ideas

e ;will hlvcnlm find h:rhat the world
requires, not only now but prospectively.
We will have to do sn cxercise fo find out
the need of the rest of the world and find
out in terms of raw materials, in terms of
skills and abilities, what we are in a posi-
tion to export,

In respect of certain industries, we
did try to have an exercise. We felt that
fis have considerable scope; as
against lBotc!:-:ru. it may be possible
to step up export to 500  crores.
Thesc new lines ?f progncds?m d\gj
create more employment. Secon
g:rmenu are there. We tried to Ii-

ralise the conditions which applied to
this  industry. Itis not enough only
to liberalise the conditions ; there must
be persistent effort 2o achieve the goal.
The third is engineering industries and
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it, because the is much
faster than we have been to do.

In the past few vyears, our relations
with Soviet Russiaand East European
countries have been very pleasant,
When the rest of the world was niot hel-

g us, these countries entered into

teral agreements with us. We meet
and decide every year that the trade
will be doubled or trebaled, bur un-
fortunately after all thesedevelopments,
India today has tosell only things which
they can scll to us.  So, in the past
the Fast European countrics were
epared to give wus machinery
now we tell them that we have the
machinery. So this idea that trede can
be carried on only on the basis of ex-
porting without imperting is also _nor
correct because no country can afford
only to buy from you uniess you are
prepared tobuy in return something from
them. Therefore, the time has come
when the Minister should make an effort
to see whether the bilateral trade can be
converted into multilatersl trade and
there is a closer collaboration with the
East Furopean Block which has been
atrade partner with us for a long time
and we cannot afford to them.
I think there is 2 cons scope for
collaboration with them in these matters.
Therefore, this is another aspect of the
commerce which will have to be looked
into.

Thirdly, I would like the Minister to
look into one item which is msking us
to approve an expenditure of Rs. 3263
crores on fore trade development
::hdnllthu: N::,ldoe:oc‘lfnw;hy

money is warted, om
that, we have this State Tudrh.::
porstion, MMTC, TDA and a multipli-
of under
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ox soctor or privete sector and

them in order to see that our pro-
ducts are . Otherwise I
have scen the artitude that somebody

developed? It may be that 10% or
even 1% of the people behave like
thie. But when we have inspec-
tions provided for things that go out
of the country, why should there be
any complaints st the other end that
whet you have supplied is below stan-
dard. This is an insult to the country.
Bven if you do not want to send, do not™
send but do not send wrong things and
get a bad name for the country. have
received this complaint in Peru. 1 have
received this complaint in Austraia,
1 have reccived this complaint cvery-
where and, therefore, this seems to be 2
mﬂ:& pattern and 1 would much

that the working of our sul-
Generals, working of STC, MMTC,
TDA for which so much i
for, is looked into. Apmrt from ti
whatare the branches of our banks doin
What I.Th:ht LIC m I?

apan. branches apanctc

ks arc their ambassadors at the eco-
nomich ml'hun is mot nw
you § ve one new

seiling esch item. I would alio like
you to look into it

E

went to Softa, I found that the
et, said, * Made in Ceylon®. Go
. “There is no name, Why
restaurants in the menu

A
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an:lhﬂﬁhﬂu pREing  systam
myefanhm{:-ﬂ.lhuh s
of Indians o se those
products so that the Pper uoit.

Another sspect of international trade
is participation of Commerce Ministry
in exhibitioms. If you failin international
exhi , you vri!lfelcl mr:ymdg-
exports canmotgoup. In Zagreh wi
I visited Chinese pa
beautiful and one of the best pavilicns.
It showed that pr that bad
made and China did not require can-
vassing of any kind for the progress that
hey had made because the products that
were shown were the best. Instead
our people were having a big kettle
and were offering tea packets to every-
body free. Either you should be serious
cr do not participrte at all. 1 would
prefer that you take it seriously, because
the idea of spending is to establish per-
manent trade relationship. 1 would
like that in future through preper
participation in these exhibitions, Mi-
?uée.r. will enhance the reputation of
- .

Now I come to the functioning of
industries. Last year, we an
industrial growth of 10 per cent, Un-
fortunately, the textile industry failed
us very badly. My complaimt wes
textile ~was not doing well because
there did not scem to be any basic policy
of textiles in this country. Socon we
should decide & nations] claching policy
rather than  textile policy o
that the people of thiz coun are

cheap ? Can we make cloth avaflable to
the people.  Statistics are not going to
clotﬁ the people of this country.

He has on hand 103 or 105 rick textile
units which form 20% of the production
capacity of textiles in  this country.

irk, lllo'civne glm. ﬁm Years
ago, it was losing . 6 crores
month. What is the we of mlbﬁ
Imm: in all ic sectors, to be lost
A one NTC. 3o, it becomes not only a
indusiry but it Fecomes 8 sick sevtor
the public sector alsc. An exercise

-

2k

was mndmg some time »go of mo-
dernising the NTC Mills. An estipate
of .Rs. 600 crores was provided.
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Where do we have Rs. 600 crores to
modernise ? With Rs. 30 or 35 crores
which is provided, I do not know
what can he modernise? I would like
whether modernisation

‘Sﬁ“’ l:‘“tl:le industry as it i -
y to indu as 18 e~
placement of old machinery by a new
machinery or restructure of the industry
in also called for ?

Private Sector has not come forward
into textile industry for the last so
many Yyears. should not loie
money. I would request him to
-contvider conversion of four very big
spinning units for four ions of the
existing units and convert all other mills
only for  wea.ing. Because the
practices that were complained
about in the private sector continue
in the public sector also. Inthe mat-
ter of purchase of cottom, in the matter
of marketing and so one unless try to
see that the purchase points of these units
are limited and you have greater control.
I am ufiaid, the losses will not be cont-

od. .

12 hrs. -
This brirg: me to another poirt with
. o de. If

tegard to our international tra

we want to sell anything to Paki tan, if
we want to sell anything to Sudan, for
instancs, the most important pointis that
we will have to have long and enduring
relationship with these countries. Other-
wise you will not be able torell. When
they =ell to the developing countries
or developed countries their main product
like cotton we will have more compatition
in respect of our textile industry. Per-
haps a “imilar arrangemcnt is necessary
with Bangladesh for jute. Thereforeitis
very necessary to have this sort of en-
ducing relationship with our neighbours ;
you can buy their produce from them. even
if it means a little sacrifice. Thereby
the economy of the countries will get
more and more i ted and we  will
be able to play a ter role in the
d=velopment of the region as a whle.

st 3w & (3afar) : wew
wEg, @ o@s T gk WA
Fea wy ey frat w1 orawor
s &)

SHRI T. A. PAI : Whether you want
to nationalise or noti; your own business.
I only want that your industries should
of publie sobter. which s ot

or

o but what is imj “Im‘i?“:get

now,
gmpe! finctioning of the public sector.
he sort of ulkn.mhut gublje sector
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which we hear is to demoralise
them. We have sunk finanoe
A which cven
our children and are
committed t© pay. Afterall, in this
&mry ':ﬂl have mdt_im the deg;u g
andfather are discha
a£d1i:ldrm. But I dqn!?dwm to
ave such debts 1o be discharged
them lglielg; feel Itwuﬂeﬁbebmﬂ t
is possi our own efforts 10 repay
most of them.
bas:?ith mchivﬂ supplies, thel em
s this. poor country like ours
cannot afford to have inflation. Some
people are protected by D.A. rise. Vast
number of public suffer on account of
rise in prices. All sections, all parties,
m ha;e_n vested interest Nlt-s:(ta. ﬂllml:l]
. Itis not monetary theory alone
which matter. Of course, theories,
are important, no doubt. L?t year, the
prices wont up in respect of groundout
oil which affected other oile too. Pri-
ces of gur also went up by 100%.
It went up in respect of cotton. The
country will have to develop its ability
to manage the economy in regard to
these commodities which ere of bene-
ficial service to the people. Last year
we suffered a great  deal becpuse  the
Guijrrat  Government wanted to pro-
tect its own people. Inspite of Go-
vernors rule, availability of groundout
oil became difficult. Ifany State knows
that the countty  depends upon it and
wants to do like that, I am
afraid we will have to continue
with deficit for atleast five or ten years
more, Becaise cven the budget  has
provided hardly Re. 1-60 crore fir oil-
seed development. We have sunflower
oil and abean oil which have been
hardly eveloped. The greatest
gift of God to Indian ir the sun. Every
part of the country is capable of growing
arything. There arc difficulties faced
by farmers. Nobody waris to commit
suicide. Nobody wants to grow some-
thing if he is to be told later, we don't
want to buy from you. Again in the
restructure of the textile industry, 1 am
pointing out that the complaint  ageinst
this country was that when the per acre
yf:dld mm wa lnwlg:idwhm a}.-icnuf
L is applied to growing o
m::dm and highn wgdl'ﬂw;f been abr;! to
produce a er yi finer cotton,
the whole industry will have to be
restructured to use this. It is not correct
to say that cloth i1 a
of the rich and that the poor m
the

of this should wear o
coarse-cl th, iny that the n?lophr

should be that the people of this
mustbe able to use what mm
produces. If you are able to produce
more super-fine cloth, I do not see any-
thing wrong in a man’s u fner

dh;g getting
Cheaper rice. Fou should ot peabibie



as DG M—ﬂlhofA&AnﬂAl,lﬂO(SAM)mmimn.nf 26

that. So, Isay that some chriﬁutinm
in our own thinking are absolutely
necesgiry. Don’t go about saying what you
want to do. Blt,uywht s being done,
Itisfmthhpnlm view Inlz
your difficulties are immense. lease
donotnylhatltilbmm your report
for civil m lies was not implemented
and 80 prices have gone ay
Don't r:ut: that mistake again, e
can write a very fine report on paper.
The question is : how to implement it.
You are not the perion to implement
it You only lay down the policy.
gml supplies lrE in th'ewhnndl of the S:;tc
overnments. Ever the emerge id
not affect them. I can tell j:fuyﬂut
for the first three months I used to
information from every State as to what
exactly is the difficulty that was ex-
perienced in reapec. of particular commo-
dities beciuse, shortages candevelop in
any part of the country. Even if the
“Fm movemnents are manipulated, you
1 find shortages everywhere. There may
be a surplus of the same product some
where and considerable shortages else-
where, at he »amz= timz, since the imple-
mentation is with the States unless you have
o well-developed inf rmation system which
extend: to the whole country  to inform
you about what is in shorr supply, 1 do
not know what you can d about it.
Therefore. it i: necessary  that for the
infrrmation  system  you should not
only on official organisation,
Non-official organisations, but also you
should see the Samachar, for instance is
involved in this so that their corres-
pond:nis  in_ different parts  of the
country may inform you what maly
the situation that is developing is and
after the reczipt of that mnews, if
you try to act immediately, the tendency
of hoarding and blackmarketing llto
will go down,

You now say that you arc opening
1,000 -lm. I can t:tl you—my hon.
friend Grorge  knows it-—that
we are mlrad to ldm:r our -Immum
mings. For the pri

vegetables wm pn; up m Delhi.
He went and ins & co-operative
vegetable shop. one week, 1 had
to tell him that themnplud no ve-
getables.  So, IT&U\I are going to open
shops  withou ucts being sup-
plied what is the use t;_f that ? m‘t
W about ri lhopu in =
ram Bombn? m‘n%llﬂm Look at
Madhya Pradesh, Bastar area. Also
look at the various otherinaccesaible arcas
of this They want  commu-
mu‘l{ﬂ: It is only ]tuh;uuth-t }hc
I’NPB ave to a rice for
the \uq‘imp.& their “‘\rfi\;. So,
if you mmupm!,m:hm‘dpln
identify the most important in-

Civil Supplies & Coop.
wmuiblc areas where the shops can
opened because

you do not have
unll.mild resources,

SHRI MOHAN DHJ\RIA Sorry
would not

for interrupting
llli:uznm ;fnw'!m Elnnl: i;nm{. some
mi . was
addressi WMhm'l Ins-
titute said that for the development
of the cooperstives, youngsters will be
ven all the pos«ible encoura,

d these 1,000 shops can ope-
ned by the youngsters. That has little
to do  with our massive distriburion
system. I agree that unless and uniil we
make these commoditics availrble to
these shops, it is no use opening these
shops. I can very well undenstand this.

SHRI T. A. PAI : That is all what
I wanted to tell vou. What I was.
pointing out was that the opening of
shops, alone is not enough if the things
are not being mide available to thom.
That is a very dlﬁwlr exercise  also.
It is not that merely { opening the
shops, you will solve all the problems.
But if you want t.. make it competitive
with the private trade, your shops must
not be empty becauseif the Government
shops are empty private trade will have
'ruﬂl‘n advantsge in manipulating the

et.

The most important problem to
be tackled is with n?ad to public dls-
tribution  system. ke the case
wheat. You see the cost of it in thu
country. We have tu see that the grow-
wers must get a fair price and, at the
same time, we have also t sce that the
consumers also must get it at a reasonable
prict. This twin objective can be achie-
ved only if the gap between the. pro-
ducer’s price and the consumer’s price is
official Bulﬁ ! Todu T B

omml ons| Y, You say
20 to 24 million tonnes will be procured
and you do not know where to store Iith

You say 2 million tonnes of wheat—w

gotaffected by the rains—is also a E:n
problem. you do not have

ﬁiﬁmml price for good and spoilt

wheat. When there is shortage of food
ins in the lﬁen market then every
to fi shops. If better
uan t! is available, e avoid-them.
q‘ distribut system should
not ul.l sub-standard foodgrains. The
sub-standard fi s must be destroy-
ed rather than being given to the poor
people btcmte pcm people in this coun-
try cannot be Ehm which is
re is no
of any kind of eration by
anybody. It must be the same policy

that must be applicd to all.

-
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SHRI DINEN BHATTACHARYA :
(Sersmpore) It isa legacy of the past.

SHRIT.A.PAI: It s &l of
the Indian character. I am telling you
not to follow the past precedents. We
are prepared to admit our mistakes. If
vou like, I will criticise myself. Last
time, for instance, as Minister of Civil
-Supplies we came acToss an instance when
some stone was found in the Modemn
Bakery bread. We could not prosecute
the Modern Bakeries because it was a
government concern. I do not want thet
standard to be applied. Do not go by
-the past precedents.

Mr. Spesker, Sir, it was shocking for
me to learn that in the last four vyears
we have given a subsidy of Rs. 1,800
crores for wheat distribution and that is
equal to the total stock of wheat on
hand today. Last year we distributed
Rs. s60 crores as subsidy for
wheat. This lyeu we are providing for Rs.
460 crores. I am sure it will go up be-
. cause the procurement price has gone up.

Mr. Speaker, Sir, a lacuna has come
‘to my notice. To my shock I find while
the wheat eaters are provided with a

-subsidy of Rs. 24.15 per quintal, the rice

eaters in this country sre provided with
Rs. 1+35 per quintal. What sin have the
rice caters committed ? Are they rich
enough ? Why do you make distinctions
between the rice and the wheat eaters.
The same subsidy should be given.
Qae of the reasons as to why the rice
production in our country has not gone
up is......

SHR1 SAMAR GUHA (Contaij: I
raised this very matter on the Floor of the
Hous and the then Minister stoutly
denied it.

SHRI T. A. PAI: Whether it has been
denied or not yet it is a fact. Please, do
repeat it, I know the }!mr:rnment always
f’“ by precedents. Please, try to esta-

lish new precedents. So, Sir, if you
want the rice production to go up, then
you must not penalise the rice growers.

SHRI KANWAR LAL GUPTA (Delhi
Sadar) :  Unfortunately, you did not
speak earlier.

SHRT T. A. PAL: If 1 were an
ardinary member like you, I would have
spoken, ] was aminister, Letusnot say
whether I had I%Okcl‘l in the past or not.
—~ Say, whether what I say is correct or
not the point is that you will have to
think for making propet policies now.
Sir, the Minister for Civil Supplies has
oaly th= right to make policies, He has
not ﬁ: the food department with him.
He not }fot the vanaspathi industry
with him. He has _not got the sugar
‘industry with him. In the vast re, it
it pr in  another %«,
which is reluctant t0 part with
them. ey make their own
policy., He has to go and discuss with

-
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with them and plead
e e e imu"m
Dot sble to
Gom Gt T voud vy mch T
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Ministry is called for,  Bither he should
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agree
responsibility. I can assure him that
spite of his report being implemented
he will not succeed. Fortunately he has
got the textile industry with h i
all the problems that we have. Now in the
case oftexileindustry, he has alot of un-
necessary expenditurein his department.
The Textlle C 'mmissl ner's office came
into existence after the Second W rid
War. It has g'ne on expanding wirth-
out knwing why it is necessary., Now
today it is  finding w ok fritself. If
spindles hwve gn ™ be changed
it requires a written permissicn of the
Textile Commissiner. Ifanoldl cm
has gt 1> be discarded, it has t be d-ne
in the physical presence of the Officers
of the Textile Commissi'ner. Can
Fm not find s~me better wrk f 'r them ?
am sure, if every industry has 2 com-
missi_ner like this, y-u do not have to
liwik intn the ressns why any industry
hes bec me sick. S , for heaven's sake
let us 1wk into all the expenditure.
Aguin the Finance Minister has said
that there sh uld be a 10%; cut in the
expenditure. Y-u will have t find rea-
s'ns, causes far the expenditure. If
the cause fr any cxpenditure is nit
justified, cut it out c-mpletely. There
was a clagsic instance « f two guards in
the Bickingham Palace app-inted 150
years ag- to 1ok after the seats in t
Government and f'r 150 years pe ple
retired and they were app inted. One
day s meb-dy asked why they were
appointed. ey { ‘und that rriginal
when the three benches were paint
they wanted t> see that nob~dy sits on
the benches and theref ‘re, guards were
app inted. But the a&z intments were
continucd inspite « f the benches having
dried up |'ng I'ng ag'. I can assure
ou that there are many departments
n our Grvernment which descrve to
be 1x:ked int . In fact we had to abnlish
the tariff c'mmissicn, Well. Sir, yvu
S8y y-u are the success rs to Indira’s
Governmentand Icraassure yruthat you
will fail because the administrative set
up is nt g ing to be changed, their
sttitudes are ot g-ing t° be different
and yu are g-ing t° justify that every-
thing y -u did was right. Wait for some
time. Y u will all nc w say that y. u, sre
ctly satisfied with the G. vernment.
timtéqmﬁrnfr‘t_his ﬁnwrmﬂx
or “wernment. Y u have
i r Govern-

E

could
in nstional interest. It is not 3¢w
interest or my Jpersonal intitest.  Xou
may say itis & ‘Griticlsm of your oW



ﬁ’ every tims is the price ‘f vegetables.
it s+ difficult t» gr w vegetables ?
There are many villages in -ur ¢ untry
where vegerables are gr wn and there
is nobady ta buy them. Even if t mato
¢ sts Rs. 8/ q«_.-r ki ]
will buy it. They will ¢ mplain but
there is n» effect.

Y ur suggestion to start one more
¢orporation will not s-Ive the pr blem.
This ¢ uniry has got this habit, When-
ever there is a pr. blem. there will be a
committee or & c'mmissi n. Now
have devel'ped an ther technique,
Whencver there is a probler, we have
a crporati n. [ tell y -u, Curporation
d» not ge w vegetables, The difficulty
is t* transpirt the wvegetables to the
urbans arcas from the «i lages. Tf you can
create this facility of transportation,
y>u will make life much m re atirac-
tive in the urban arcas and the business
of growing vegetables much m-re pn-
firable t« the villagers. T day it is in
the hands f the middkemen. The wh-le-
sale trade is entirely ¢ otr led by hlack
money and we midc s'me cfioris
contro, it. But it requires : na‘deiable
<f it 0 d: it Sir, [ wish that du ing
Mr. Dharix's time, all these pr blems
will be seriously [0 -ked inte, that he
will not be satisfied with exports of

crores. Of ¢ urse, & nit go by
lanket sssertions, “We w n't expent
oni ns. We won't export vegetables.
If the price of rice is Rs. 30/~ per kile
in Abu Dhabi and if y u sy, 5 u do
nst want t - export rice, it will be smug-
gled. [ would rather prefer ¥y u t have
special production «f rice t  meet the
requirements of your neighbouring
¢ untries if you are at an ad i
Let us | ~k int~ it. With these words,
I wish him the best: f luck, because if
he succceds, it is the suocess of the
<ountry. [t is not a question ¢f any
party .uemdig. If the party fails, the
country fits, We are interested in the
success of the country and therefore,
we wish him the best of luck.

12.23 hrs.
[Ssr1 SoNU SINGR PATIL im rthe Chair]

Let me take the case of edible oil.
We arc very much concerned abut the
risc in prices in this commedity. If you
analyse the factors behind it, even from
the spposition I find two views are being
prescnted. Mr. Chavan said scmetime
ag - that prices rose because the m< ney
supply increased by Rs. 840 crures in
the m nths «f April and May 1977.
Mr. Pai just nw said that the price
rise is due to failure of supply manage-
ment and |'w production in certain
¢ -mmy ditiecs. Mr. Chavan challenged
us a few days ag * that this is going ©~ be
a budget which w.uld please the steck
market and ttcnin tl‘hI: m- ment mmbﬁ':kt
was presented, the prices in t ]
mlrlftr went down. With such falee
forecasting, the opp 'siticn is not gring
t help us, The minister must net take
any hint from them because they have
created sufficient confusion in the
ministry. If he really wants 0 come cut
of the entanglement, he must take a
b ld and imaginative stand.

In October 1976 it was very clear
that there was very little edible il
in the pipeline and cur stcck was the
lowest in the last several years. Any
sane g vernment would have imperied
oil at thet time “r entered int.a c n-
tract for the imp rt « f oil at that time.
They did not do it, They all wed
export of il from the country. Had
P b O Brobatty e pe blem

r seyabean Oil, p < ur pre
ﬁuld have been cased, but they did
ntdoso, In January-Februsry 1977,
when the pr--blem became. very acute,
instead +f dealing with the pn blem
in a straight forward manner—the acute-
ness was such that they should have
imported ©il immediately and should
not be after 12 months—frr reasons
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they should have given licences to these
who would like to imp-rt immedistely
and als> acll it istely and there
should not be a big profit on such sale.
Instead of doing that, during the month
Rave gt Ty liomaces £ Smpart e oih
ve gt icences for import ¢f oil,

purchased the oil and sold it out there
in the fireign countries because the
international prices went up. Some of
them brought it over here and t
ﬂt & huge profit on that turnover.
have evidence that the landed cost of
m'ned oil was Rs. 110/- per tin

id they had s»1d it out after the imp 1t
within 15 days at Rs. 137 per tin, that
is, a prfit of ab-ut 20 o 22 per cent
on the turnover. In the usual ¢ ursc
it w uld have been a hell of a j b o
Fr such a huge profit : n the turn-ver.
[ have als got the cvidence that a
licence f huge amount was given to
one party. I say, Rs. 47 cr res wrth
of licence was given to one party and
up t* 18th «f May that ¢ ‘mpany did
not imp'rt the «il. He imp rted cil
wirth 'nly Rs. § crored, though his
licence was for Rs. 47 crires. During
the three m nths he ¢ uld nt imp:rt
oil wrth more than Rs. § crires and
that also he s»ld it at very high pr fits,
He had als» c'ntracted for imp rt « f
wil w rth Rs. 25 cr'res abr ad. In a
letter I supp 'se the National Convenor
of the Hindustani M vement, Mr.
Madhu Mchta, has als> supplied the
informativn to the hon. Minister that he
has the intenti 'n t» take advantage of
the rising prices in th: international
market. This ¢ mpany als» says that it
has g't m re than 10 per cent profit
consistently. S, these are the imp 'rters
wh* have gt the licence frm the
previus G :vernment. previcus
grvernnent did n»t put any ¢ ndition
on them and that is why it is a Herculean
task that the hon. Minister will have to
discharge.

SHRI VINODBHAI B. SHETH
(Jamnagar): The Hon, Member should
place these imp rrant dccuments on
the Table of the House,

PROF. R. K. AMIN: I am prepared
to place the documents which in e
that M/s. Godrej Ltd. were given a
licence worth Rs. 47.60 crores. He has
only got the import of oil worth Rs.
s crores, He has the intention to take
the advantage of the rising interna-
tional prices. His profits are more than
10 per cent and his landed cost is Rs.
110/~ per tin and he has sold it out at
Rs. l%'z{— ref tin, With your permis-
sion, Sir, I am laying all these docu-
ments on the Table of t House.
[Placed in Library. See No. LT-523/77].

MR. CHAIRMAN: Mr. Amin, you
wanted to produce some doguments.
So, they are to be given to the Secretary
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and we will examine them and we will
decide afterwards whether they can be
Iaid or not.

SHRI YVINODBHAI B, SHETH: 1
would reguest the to actually
allow him to the documents on
the Table of the House.

PROF. R. K. AMIN: The docu-
ments indicate that the landed cost
of import of oil was Rs. 110/- per tin
and the importer has sold it at Rs.
137/ per tin. They also indicate the
importer®s clear intention of getting 10
per cent profit consistently. He had
also declared to the bank that he would
like to take advantage of rising prices
in the international market. Now, how
could vou take advantage of the risin
prices in the international market? It
means that you purchase and sell jt
out in the market when the prices have
risen and make huge profits and keep
your foreign exchanges abroad and do
not bring the oil here in this country
and thereby make it possible to increase
our foreign exchange reserve., | have
got evidence to show that such people
were given licences by the pre ious
Government. My request to the Minister
is to take a very bold and imaginative
step because vour job is a very wvery
difficuit onc.

My friend, Mr. Pai, has referred to
our export policy. Now I would like
to say that the previous Government
never underst the changing time
which is taking place in the international
market, They were brought up in a
policy which was suitable when our
rupee was over-valued and stable prices
elsewhere and rising in our coun-
try were prevailing. Under these condi-
tions, probably their policy was correct.
At that time you had an inflationary
sdtuation in our country, and the im-

rting countries did not have' the
nflationary situation. At that time you
had evolved a policy of encour '3
export and rnus_cti im . Now,
after 1973, the si on
&mideingly which f'ﬁ'yh?, not been

en into account t previous
Government. 1 mention this because
the hon, Minister could take all these
factors into account, while overhauling
the import-export Rollcr After 1973,
the ar reserves had not been accu-
mulating with the U.S.A. and Buro-
pean countries; they had started sccu-
mulating in rhe ol} exporting countries,
Bven the Middle Bast countries are

There is now s freely fl ex-
change rate all over the world. is
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Smuggling has not come down because
of &vemmem policy or because of
Emergency. It has come down because
there is & very little difference between
the bluhnﬁn rate and the official
exchange rate. That is why it is not
profitable to them to smuggle, Formerly
one ounce of gold was equal to 35 dol-
lars. At that time the gold price was
very high in this country and therefore
the gold was smuggled into the country,
Now the gold price is no more fixed.
It is determined by the demand and
supply position. That is why it is very
high abroad and the difference being
smaller, it i= not being smuggled now.

Sir, there is great need of going in
for overhauling the export promotion
policy, because export will take place
automatically now because our rupee
is not over-valued as it was before.
When rupec was over-valued, there was
a need for encouragement, but not
now, You have so far given a lot of
cncouragements by way of low rate of
interest, subsidies and import entitle-
ment. When the things are changed.
when the situation is changed it is a
pity that we are still continuing the
same old system. The hon. Minister
must overhaul his export promotion

licy to suit the present circumstances.
I'he whole machinery which was suitable
for fixed exchange rate should be scrap-
ped and a new machinery suitable to
the present circumstances of freely
fluctuating exchange rate should be
instatled.

My third roiut is about the sick
mills, eipecially in the textile sector.
Probabty that is the only industry which
has been in the grip of controls to the
maximum extent. Labour is controlled ;
installation of spindles is controlled,
installation of looms is also controlled;
even production pattern is controlieds.e.,
what is the length of a dhoti and what
is the length of a saree; etc, is control-
led. If at all any industry is controlled
all arouwnd the classic example iy the
textile industry. Tvllw -wner;ngirch el::
unoecesiary ~onirols are re; L

berter it would be. I request the hon.
Minister to look into this matter ear-
nestly and also quickly and remove
unnecessary controls in the textile in-

dustry, )
1 am glad that he {s evolving a multi-
fibre . Here again 1 should like to

point out the changes which have taken
place. Formerly corton was cmur and
manmade fibres were dearer that is
why we also imposed exciic d
on -I.Ilﬁe who were w man- e
fibre. Now cotton is dearer.,  From
1960 .we were trying to lncuueE;:
mhd':qqinn h&onm in our country but
tem: .stagasnt around
lakhs of bales of cotton; it has oot i7r:
creased, e is no noticesble
trend in. 3

850 LB—2

in our
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coun and because of that cotton is
becoming dearer and our policy should
be to economise the use of cotton. On
the other hand manmade fibres are
cheaper and durable and many poor

have started using it and found
t to be cheaper in the long run. I,
therefore, welcome our  multi-fibre
policy. But when it is to be evolved it
must be borne in mind that cotton is
under the control of the Ministry of
Civil Supplies and fibres are under the
control of the Ministry of Petroleum
and Chemicals. If those two ministries
have no effective coordination, it will
create problems in the growth of the
industry, There should be a well thought
out integrated policy in the civil sy,
plies and commerce ministry. The
Minister, 1 hope, is aware of the need
for reorganisation of the ministry for
this purpuse and I also urge u him
that the evolution of the multi fibre
mcy should be done as early as pos-

e.

In this connection, I want to submit
that the export of textiles of manmade
fibre is hardly of the order of Rs. 30
crores in India whereas South Korea
exports goods worth about Rs. 2,000
crores and even w small country like
Taiwan, has exported textiles of man-
made fibres worth about Rs 1,200
crores. Looking to our situstion, since
we have so many skilled workers in
textiles, it is possible to develop our
exports as much as, if not more than,
what they have done in South Korea
and Taiwan., For that you must sce
that the organised sector in textiles
develop their export in man made fibre
textiles and for that encouragement
has to be given in order to import fibres,
give them all concessions in imports
of raw material and in return they
should give employment to people and
export_the entire products so that you
can give employment to people here
and at the same time you lose nothin
because the raw material is import
and the finished product is exported.
If you develop in that way. your large-
scale industry can be encouraged and
at the same tj&w lnbmlu also wiIIII et
employment. We are not losing anythin
at all because we import raw materi
and we export finished products. The
kobr‘lm Minister :'i:g Io:k into this matter,

t cotton s the previous govern-
ment decided for the import ot":mton
worth sbout Rs. 400 crores. If imports
are permitted it will have an adverse

effect on the growers. If adopt an
uncertain policy in to import,
cotton growers get d even

d
though sometimes they get a higher price.

lfuc;wmmt:-adopt ;ﬂudminmt

ve im man-

s e "beceie s ¥l nec” B
€T OVer 3 Wi as

gm Cotton, it will hit the exisung
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producers of cotton.  When you have an
avenue available whereby you are not
hitting any people here but at the same
time your purpose is served, why not
adow that ;:hune ?hici;m:iclzd l!u are
pting a cy wl it r
own producers. I plead with the m
Minister that he should adopt a poln?
which more and more man-made
are to be imported ; and the cotton gro-
wers are supported very well in the do-
meitic market.

now refer to the question of sick
l'lllll! Earlier, it hal bhzen admitted
that taking over of tick mills by the go-
vernment has not paid any dividend to
us. The NTC is incurring huge losses;
and government is so tired of taking
over thesick mills, Therefore they have
declared thar they will not take over any
more u:ﬁ mills. h'l"he ucondl !lll emm;e
.mﬂt was that '(‘H?d milis may he
encouraged to take over these sick mills,
That alternative also is not a happy one,
according to me, because it only means
supporting the sack mills wih era-
ment money. hen the ag
which have m:cumuhmd profit or pm-
tability take over the accumulated losses
of the sick mills, it means that this profit
will not be taxed; :r. will be at the cost
of the tax revenue that the losses of the
sick mills will be offsct. That is not
ood. Secondly, it will not be possi-
le to find out whether the sick mill has
lost its sickness or not, because, along
with the g10d one, i.e. under its shelter,
the sick mill will remain alive. Oxygea
will be giventoit, but its sickness will
not go. I s that the third alternative
s d be taken up. Whenever there is
a sick mill the moment the manage-
rutnt thinks of closing it down or when
mansgement accumulates  losses
bcrrmd = particular s it should be
auctioned out. Let the unitbe the, same.
But a new management will come,
The new management must come with-
out any encumberment whataoever, and
without any profits of the other pod
mill. If you allow mills to
over, very soon you will find 6
controlling all the mills. fl‘yml
aick mill in Ahmedabad and if you think
of other mills taking it over, you
be thinking of Mafaslals or K.ntnrhlut
doin;n turbhai is drcady having 7
or ﬁ.m"' He will add 2 or 3 more.
llilmtodolt, tmwill take
oich mills snd ther
greater canuﬂmim
power—<xhich we want to lvoid. That is
-hy the third alternative should be taken
up. (Interruption) Your tion is
Si 5“ over,
. No,

there is no difference between
and State Governments taking over.
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Before I sitdown, 1 havetwomm
tions to make. The management tlu
MMTC is rigid and buresucratic. It
is « trading concern. It muet behave ina

s-like way. If there is an offer
from abroad, it will take about 7or 8
days in order to decide whether to accept
the offer or not. In  business, you have
togive the reply the next day; otherwise,
the offer goes away. You cannot deal
with  international offers by deal-
ing with them like 8 government de-
partment. You have improved the ma-
chinery in the STC to some exient in
this rcgard, but not in the MMTC.
You will have to do sometling totone
up the machinery in MMTC. You will
notice, Sir, t"at only trading companies
have made huge profits. Tt is not a real
profit; it is a monopoly profit.

If 1have the control over STC, [ can
show you a profit of Rs, 50 or Rs, 100
crores a year because it is a monopoly
concern. There 1 dictate my prme
Therefore, it is not real profit. O
the contrary, under the shelter of that
qghuﬁt. 8 lot of corruption can take pluce.

erefore, the hon. Minister will have
to remain alert and watchtul because
he is managing many trading concerns
which are monopoly concerns and
which behave in a monopolistic manner.
He must restrzin them from behaving
in a monopolistic manner and he
must not be guided by the profitability
of the trading concerns.

With these words, | again sympathise
with the hon, Minister becsuse he has
inherited the most confused state of
dhmm the monst unp-oﬂmt Ministry,

Civil Sﬂppliu and Commerce.
'I'lw bers of the O ition are
more and more confusion, but 1

am:ﬂmmﬁmm
Tod Pwmifer ¥ w ¥ v 9w
s oyt Ko vemitfee Sk #
& wrrk & g gt e gt 1 e
ot od fr Ewyon 'mu‘rtl
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he is a competent Minister, But
can’t be losded with various subjects
handled by various ministries in the pre-
vious Government,

The previous Government did certain
exercises on export promotion and they
brought about some successes also.
We should not discredit mrhl.n! on

itical considerations, My friend Mr.
ai has also made it clear. We should
see to the growth of our national eco-
export promotion. Mr.
Mohan Dharia could do betier and he
could continue with the previous per-
formance, The cxport-promotion
performance of the previous government
eould be continued by the present Mini-
stry, which has comctopower 3 months
ago. We must see that the e L pro-
motion effurts become successful.

The explanstory memorandum of the
Central Budget for 1977-78 was rcleas-
ed in the preceding session of Parliament.
This was given before the final  budget
was introduced in this session. What
we see is that export subsidics have been
increased substantial amounts.
Before the budget is presented substantial
amounts have been raised,. Why ?
Export susbidy will ultimately create a
burden on Indian economy, o 1977-78
expenditure on export romotion  has
riten by 73.6 percent. We spert Rs.
;t': crores on export promotion in the

nancial year 1976-77. This figure
hss increased to 295'9 crores in
1977-78, the present . They are
prop.sing to spend Rs, 303 crores on ex-
 but the total allocation
n the current idl year is Ra, 288
crores or 93% of the total. Itis ear-
marked for ¢ ion, Rs, 181
Crofes or 57% is to #‘vmumh
incentive to e#onen. ho are those
e e o i oy o s
e for [ on
We are spen Wmﬂm

on subsidy on | exhibitions. It
May be that are refevanit, But
whr-m ding on the fuirs and

Coop.

exhibitlons is necessary ? You know,.
given o the products

the exporters is very

ian

10 bear that burden of such s huge sub-
sidy that is given to exporters in their
export promotion. For any price rise
or this sort of an arrangement, the do-
mestic bu have to pay for some ot
their s. My hon. friend has
already quoted certain facts about it,

=]

‘Take for example sugar export. Why
should a foreign buyer pay less for
our sugar as compared (o the
Indian buyers @ [ do not sec_any
justification at all in this. Why
should we pay such an unreasonable
subsidy to our foreign buyers at all ?
My point is that the consumer items must
be removed completely from the pay-
ment of a high subsidy for export pro-
motion. The other point is that the
surplus capacity should be mede use of
to find foreign market for their products.
1 do not mind there 2 limited subsidy
being allowed. We cannotget the good-
will from the other countrics even if
we allow subsidy on unproductive items
which are economically as well as politi-
cully not viable.

As far as subsidy on export items is
concerned, our Go{rmmm should take

Coming now to export houses, there
are certain consumer ‘cooperative
houses that are operating in this country,
That may be the reason why we find a

of Ero-zh{on being made in this budget
e subsidy on exports. What
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[Shei R. Lakkepp:] _
ponsibility. Besides that, he was also
in tmmu?iﬂl f“"“‘l”f"“’r‘m‘“‘ he waa
n ¢l planning of t country.
He had not been able to explore the pos-
sibility of finding markets where we can
send our goods and comfortably capture
the market. Idonotthink wehave made
any effort in that regard. 1 only want
to emphasise that a ge nuine effort must
be made by him to find out markets
in the Qil Exporting countries—OPEC—
where we can explore the possibility
for finding markets for our goods. We
can even try; that in the Middle-East
Muslim countries as also in Buropean
countries,

Th= previous Government had made
several efforts for the past three years to
export to these countries. That should
not bs discouraged. Though a new
Government has come into being at the
Centre, Shri Dharis was also there in
the previous Government. Of course,
I see thepoint thatmostofthe Members
of this House are quite new. You
should 1ake steps to see that there is an
increasingsaleofthe Indian goodsin other
countries also such as  [ran, Saudi
Arabia, Kuwait and so on and so forth.

In this connecrion, let me give you
information 10 convince you of the
impressive import requirements of these
countries from here having been in-
creased. -

But the situationhas bezn exploited by
thewestern countries to sell their
there. Britain, Italy, France and USA
took Idl’.nt?c of this opportunity more
eip:Cially. India should take ad\ranugl'e
of the vast o) Bnrmnitin that are avail-
able in the BC countrics. Greater
efforts should be made to export in these
countries so as to zut down t -
nities bzing utilisd by the westerncoun-
tries,

I do not know the mind of the present
goverment about nationalisation but both
the public sector andthe privatesector are
operating in our country. Now, what is

our Trade[Development Authority doing .

these days ? 1tis busy visiting more
countries but not probing new markets
for mdmh . In the Q‘IB(_: ?ugxnriu
we sl ave commercial 1nte ce.
Because of lack of commercial intelli-

in the OPEC countries we find
ﬂdlm on the front of joint  ventures,
Joint venturea in the OPEC countries on
& sclentific basis is very necessary gnd
the new government must cxer its
mind in this respect.

Sh, yester 1 received a telegram
tm'm It::nmﬁ. there
aresmall growers of onion. In Karnateks

Commerce & Min, of 3§
Civil Supplies & Coop,

‘we havesuccessfully brought sbout land
reforms ll.l"l.rd small cultivators t:‘_l'me have
taken to large-scale growi onion,
Now, what has happened o Sri Tanks
was importing lot of onion from our
country. Now, the export of onion is
stopped, Prices have fallen. People
are not. getting the price, Onion is a
perishal item. You have to help
these poor farmers. The farmers are
crying and I received a number of tele-
grams. The export of onion to the
neighbouring countries like Sri Lanka
etc, should beallowed. Thereshould be
organised co-operatives. It does not
matter even if it is ised through
other agencies. ow, the pre-
vious Governmet had created a branch
in the S.T.C. to look into the varioas
problems. It iy because we had made
certain exercise on that, In so far as
Southern States are concerned, we have
beer expurting raw materials like hides
and skins. But we arc not getting good
prices for them. Why cannot an
organised public sector unit be created
for this purpose so that it mey collect the
raw hides and skins from the various
parts of Southern States and see that
the fiished goods sre exported, because
we have to pay a fantastic price for the
finished goods even though we have fot
plenty of raw material in our country

Sir, your Ministryis doingthedistribu-
tion work through the co-operative sva-
tem, The cooperative system has got
deep-ronts in our country. But it is
not working properly; itis not funec-
tioningproperly. In place of cooperative
system, © ive capitalism has start-
ed working in the name of cooperatives,
Corruption in the co-operative field is
rampant. The previous Government
had appointed an Bnquiry Commission to
go into the functioning of the co-opera-
tive societies in T Nadu, In the
field of co-operatives, the work by not
handled properly and areal co-operative
sﬁirit is to bei in the minds of
t! l{p:opu-. Wherever loopholes are there
in thelegislation, they havetobe plugged
andthereis anecd for the entire reorganisa-
tion andrevamping of co-operative move-
ment in our . Recently there
was a Conference of Asian Countrics on
Finaacial Man heid in Modvas

ina anagemen in Muadres,
The €onference
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gerial talent snd training in rural sector
areabsent. There is a need fis stream-
lining the co-operative $0
that the poor farmers get benefit. In that
respect, the Sivaraman Committee has
also made some recommendations, 1
- hope the hon, Minister is awarc that there
should be a co-operative Spirit among
the people and its growth cannot be
judged By its size or the number of
Members it has onits roll. It should be
judged by the services it affords to the
weaker sections, poorer sections and
vulnerable tections of the people. Our
of Rs, 170 crores provided for this
purpose, they could not even handle a
sum of Rs. 70 crores. 1t means that
2/3 of the co-operatives syste m is function-
ing in a sub-s ard manner. There-
fore reorganisation of the co-operative

D.G. 1977-78 Min. of ASADHA 4, 1889 (SAKA) Commerce & Min, of
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ving o nationalise those millsand remove
this industry fr'm the stranglehold of
vested interest in U.P. ?

What has been the decisic n of the ‘go-
ver about establish ofm coc =
nut board in Karnataks. Karnstaka is.
one «f the bi producers of o conut,
1t is gr wn in a number ¢f places in my
constituency. We have been urging |
the government o set up a ciconul
b ard s~ that the grower c uld get a
proper price. Mr. Dharia has got vast
experience. He must firget that he is
in the Janata party and sce that socialist
measurcs a&rc taken, Ec-nomic price
sh: uld be given to the grewers. It is
not envugh to have political frecedom;
itis necessary to ensure ec nemicfreedom
to the pecple. I earnestly appeal tv him

system from the bottom is very necessary. W see a remuncrative price is
Recently, a conlerence for co-operative paid 1+ the grewer and that corruption
movement was held at the national level in in all walks « f lifc is wiped cut scen,
Hhicg ygu “‘t:!ld have  participated. @

ut, Sir, I may bring to vour kind notice quaTARA Mot (e
ane fact, that is. that the Co-operative ( )

Uniom..\!.lrk::_lirll I-'_edrmion.hSug-ji A aWTIfe WEEY, &% ¥ NTOW

cange co-operative unions, cic. hay J = J m’

gOt veste im_::’e_ns‘h :"\;t ititdofcn- LE LI frazy *T X f i

operative capitalism has develo in our m mﬁ ¥ mﬁ

country. Unless such veuted interests « 1ot o

are br- ken and other measures are taken, T ey Wi W & @t #

co-operatives will get intu the hands

of wvested Intcil::ts-ll':hmd ﬁiﬂl nt 'b]:ncﬁl‘ W Tq ¥9 wy ¥ Wi § auwan g

common people. s rural people sh uld 4

be helped by € ~ peratives and o the fe 37 wwerrl & e ST W

co- perstive m vement in the countr faes £

hes M bo recganised, The Gecsest ¥ at ¥ Wk w i

g:\tmmlgm says thar there is going to gt 9¢ wraewat AR § 1 Ne Ag
no witch-hunt; with all that every

day they wre denigratin the previous g 6 awerl & faowow

“yernment by name. Lt s ne' t matter; m

'wcunt-keiuaginmditﬁnmtiu:;; w fiFm SwTT ®X ! L S

_bm. not for l'll.ur!'m; we cannot t lerate ‘1‘& Q i

it. What has the janata party dene tethe

paor ? They are d .ing political gimmicks
snd appeals. The Pri!ne Min'mg sppesls

to the traders, h :rders. blackmarketeers sfraq ¥q fraer g § fF o9-
T it o vk Wi M W g o e
{ want to T -
iy b, T o e T O e
. . 't require %
any law, You the excesaes
mmitted - dui °
ommited duing the emergency b ¥g A A Fo ande 1 eperd

i
;
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discipline that was fu und in the sc days.

My friend Brahmananda Redd
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[sfr acamrar aitfaseohiayen] Civil Supplies & Coop.
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( E%:fliﬁl q K. S_U‘ng'dﬁﬂmmggﬂh
: Tam very [ te
in the debate on the Dmmﬁ:'ﬁf?hil
Ministry. Shri Dharia has been closely
associsted with the co-operstive
il;p;nicum. Whatever position he has
d, he has worked nm]r and de-
voicdly, and 1 am sure that his services
will prove be ial to the emﬂtry
afier his taking over this Ministrgalso.

The Finince Minister has expressed
a desire to help tee rural populstion
and the development of agriculture.
Next to agriculture, the second largest
oumber of people in the country it en-
gged in weaving , but the concessions
which have been given to the handloom
scctor, throug! are ressonable,
have been neutralised by the concestion

iven to the power loom sector. This

as been brought to my notice by the
ﬁmhnMFﬁlsstlmo!f)Hd %!'hgc—
fore request haria t0 up this
matter with the Finence Minister.
Ninﬂ per cent of the handloom ‘are
g:nmhy individuals or m-oye*zgva,

t powerlooms are oOrgar
ple. In Maharashtra if l?.'

moneyed

more ar. In Andbra,though Iwo'
units were sanctioned, only 2, ve
been sanctioned so far. are
two crore ordimary handlooms in thiz
country on which the livelihpod

of nearly 40,000 families. . The break-
up is like this 3

Andhea Pradesh . 60 lakns

Tamil Nadu . 6 lakhs
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ing or sewing. ~ So, the Government
must do something concretely for their
welfare. Unless Government does some-
thing, there is no difference between
socialism and communism or Jantaism
&nd h.hm.
overnment has some very good schemes
for the welfare of this class of e, but
th7 could not i them
of lack of funds. [do not want to enter
into politics on this issue but I would
request that some protection should be
given to them. In this connection, I
would  suggert to the hon. Member
that instead of giving rebete on finished
products, rebate should be given at the
stage of supply of yarn to the weavers.
The price of the yarn should be reduced.
gﬂéc ;emc is mmiml:gn t&:e given on
¢ finished products, t corruption
will go on unabated. There are reports
that serveral crores of rupees have been
swindled. So, these things will go on
if you continue to give rebate on the
finished products and supply the yarn
through mills and other agencies to
the weavers. So, the yarn should be
supplied to the weavers directly and
there should not be anybody in between.
In this way, the weavers will get some
relief. The other day, Shri Charan
Singh bas also said that rural industries
should be Tven due consideration so that
the uncmployed people in the rural arcas
get more job ities. 1 would
sgain request the ernment that if they
want to the weavers, or
rebate should be given on the wd
the yarn should be given directly to the
weavers so that there is no need of any co-
operstive or any other agency. There
mwv complaints ‘ini lﬂﬂ‘gl‘ States
corruption in giving rebates. A
handloom can manufacture 5§ metres only
within 8 hours whereas a powerloom
can manufacture 30 metres. So, 1
wouldonce again request the hon,
Minister to Tl\rm serious consideration to
this proposal.

Coming to the National Cooperative
E}b.{vdwmcomi?. it was started
ut 10=~15years ago. It is a novel system
which was intreduced in the conntry, But
there is no supervision machinery. From
the very beginning, 1 have been asking
the Government in  the House,
during every session, that there should be
a controlling authority over them. But
nothing has been done. There is no
muachinery to s ise that the funds
which are given by the t of
India to the State Governments or to
the ve institutions anywhere

- JUNE 5, 1971
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the putpose of the development of the

tive movement as well as the

ion of these things in & systematic
n‘y. It is not only for the purpose of
doing mlmdin" business. When-
ever 1 raise this point, [ sm told that
they are getting back interest from
them. f‘I‘he me&ue Gmmi thle stands
surety for ives in matter
of givi kmmﬂi ves. They
are only interested enough to take back the
interest on  the loans given to the

cooperatives. But we are |
gum in w?}ucti-m of _auoda.lmd the
evelopment tives. would
request the hon. ﬁininc: to have a
supervisory machinery to see thet the
loans, which are given to the cooperatives,
for the development of a partioular
cooperative, it may be a rice mill or a
% mill or a cotton mill or any other
ﬁ" in the rural areas, are rly
utilised ¢:r not. This matter should be
seriously examined. Otherwise there is
%o h::cmi‘tlv 1o given t‘y:}: Ing.: fﬂm.
are also getting a lot nds from
the market, from outside. It
should be erly
ina ri ition,
controlling author ity overall the coopera-
atives other organisations to which
they sre advancing loans.

Coming to the ive sugsr
factories, that is the only rural ind\l.ul‘l.ry
besides the cooperative rice mills. Ac-
conding to the 1976-77 rt, out of
744 rice m'lls, 721 rice mills have been
imtalled and out of 180 wrx factorics,
the licences have becn given for 160 sugar
factories. Except in Maharashta and
Guijarat, i? all other s“tﬂl;ttih! coopera-
tive actories are not
mk'l?i" What ::ltftle reason o:.d '{i
They are not at lowing any
c;:im to them. ‘I‘hﬂmhn‘mu all

any proper attention to t
giann' m:r by the All India Coopera~
tives' Conference. For instance, some-
time back we parsed a resolution in the
All India Cooperatives’ Conference that
the cooperative law should be amended in
Andhra Pradesh and othe Whi(m But

the wves. Itisso 1y in
mm R«tnﬂ&tbc ry of a
coopzeative bank me that for the
last one there is no quarrel because
ﬂ!meAIﬁ;mDIm have
been nominated. The - ng is

ha in the prim ve
i e e VLA bas
T e o
a X

the ABC of cooperstior. He ~ osly
knows snd - creates

" troubles. The Central Government
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and the State Governmantr should learn
from all these practical things. The co-
operatives are not working in a systematic
way. That is why we are being criticised
- by other friends thst we are not con-
cerned  with  cooperative movement.

Unless we do 3omet concrete
about these co-operatives, t cannot
survive. There are so many rumours
ageinst them. Even the Director of a
co-operative has no respect in the public.
That is already going on in the minds
of the people. In the Revenue Depart-
ment, these LDCs and the UDCs are
earning money. Everybody knows about
it. This Governmentshould tryto put
anend to this sort of corruption wherever
it exists. E there is corrup-
tion in these things,

I am requesting Mr. Mohan Dharia
to take the trouble of visiting all these
places and particularly my own district
where these cooperatives are there, In
1961, the co-operative movement was
staried in Andhra Pradesh. Still it is
very very backward in this respect.
They are having 10th position in the
country. There is no proper attention
being paid, as far a1 these co-operatives
are concerned. 1 myselfl started a co-
operative, I have come up., Maha-
rashtra has also done something good
for the development of co-operative
sugai factory. There are some remarks
against them. Those remarks should be
rectified. Otherwise, you cannot blame
the entire co-operative movement,

We have to avoid capitalism or com-
muniam or any other iam. Co-operative
movement is the only thing which we can
develop in this country and which suits
this country. Bighty percent of the rural
people are agriculturists. Out of 80 per
cent, nearly 60-70 per cent depend on
agriculture; 5-10 per cent arc the wea-
vers; and the other 10 per cent are the
carpeaters and ot people. The
National  Co-operative Development
Corporation has organised nearly 1§ co-
operative organisations like co-operative
marketing prm:n; :;:}t foodgrains
mar] processing t, sugurcane
procesaing unit, cotton  proces unit
and so on and so forth. o

Co to the co-operative _sugar
factory mﬁ anxiety, in 1950, I had
appllu‘twa cence., I got the licence
after 12 . In the same way, in 35

own » there are people who
got the licence. There are 4o many
in

v}

it gl ST e
., o .
f t Qo-a::._tlu Dmuz. wum":i
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lakh. . We had also borr
lskhfromthe LICand Rs. 170 lakh from
the Industrial Finance Corporation of
India. Weconstructed a factory includ-
ing a building for the officers at a cost of
Rs, 306 lakh. But we are not able to re-
y the interest. Now we are complet-
ing the third year and the losses arc
trlopran. . e Bicriagig Director
om the Managing bir f.
He was Dm-Coﬂector and was
appointed as aging Director by the
Government. Hedentat men-
tioning that according to s and such
reason for the last three vears the loss
came to Rs. 115 lakh. ese fault is
is this? This is how we ate h:soing. In
the first year, we had crus 80 lakh
tonnes of sugarcane. In  the
second year, though we had
crushed 1,04,000 tonnes of su €y
still the loss was Rs. 50 lakhs. ‘Ig'imt
we have been able to crush only 90,000
tonnes s GEAiNSt 150,000 tonnes which
we had planned there is no
money to to the farmers in time.
But the private factories in U.P., which
are using alj rotten and o:lduhe.d mﬂi-
nery, are encouraged; theéy have n
iven all incentives. I had asked a ques-
tion about the cost of the factories which
were constructed in 1974-75 in the
country. They said that 14 or 15 sugar
flctc‘h'riu I:_dh:um up. They had
machinery of t umc:ﬁrdty 1,250
tonnes per day: nf CApacity.
Some of the factories had paid Rs. 2 or 3
or 4 crores for the same machinery, The
tota] cost was Rs, 4 to i crores. The
cost of our factory was Rs, 3,06,00,000,
and we have been penalised because we
got the machinery at a low cost. The
prcvio:l Governm:fni‘ “S‘ not lfind
cnough, on & report r. Sampath, to
give incentives to us because we had
constructed at a lesser cost and paid only
Rs. 1-1/3 crores for the machinery.
They had said that, whosoever did not
spend more than Rs, 2 crores on machi-
nery would not get the incentive. For

Sackt[!, the West Godavary Sugar Co-
operative Society, is not getting the in-
I llw.killkc to quote this :

“These incentives are linked to
actual cost of a 1250 tonnes
standard bed

t
by the C uh of India
(excluding the x8optional items

7o
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of machinery) on f.o.r. (machi-
nery  manufacturers’ works)
basis, i.e., excluding freight
1mu.nm'x, octtm, ea tRx
erection charges. These con-
‘cessions are available when the
f.0.r. cost of plant and machi-
nery is Rs. 200 lakhs and above
subject to & maximum of Rs.
400 lakhs. ““The incentives
envisaged in tllll scheme are

not granted if the f.o.r. cost of
the tnnd macl‘nne:y is be-
low Rs. 200 lakhs.”

'Wlnt is the reason ? Mr. Mohan Dharis,
before you the wide variation
in the prices paid for thesame machinery
in the same year. One private factory
had constructed at a cost of Rs, § crores;
at another place the cost was Rs, 3~1/2 lo
i:roru. The cost of our factory was
This matter should be
mqmd into as to why there has been
so much variation. It is a wrong thing
which has been done so far as giving in-
centives is concerned. The low cost
should not be the criterion for not giving
the incentive. 'We have not been able to
pay the instalment of interest for the last
three years. This is not the fault of the
management. [t is because of the policy
of the Government. We hsve been
_FEI ._x._nb; sugar to Government, to the
[ percem—st levey price. We
he balance to the other
culmm € lrc sending 65 per cent
to the parties recommended by C e
Government and to Vizag  harbour for
export, If the Minister is sincere, he
should rectify this anomaly in giving in-
cegmm ¥y request to him is that
this should be rectified immediately.

My next point is about rice industry.
We, ihe Congress, passed long ago,
in 1962—when  Mr, Patnaik was with
us—ihe Resolution for nationalisation of
rice industry,

Afeer the split in our part in 1969, we

passed another resolution for nationaliza-
of sugar factories in Bombay. l

would request the hon, Minister to

due consideration to this sspect,

3:333':.” Shri Jagjivan Ram Ji to ‘dc-
s’ our cooperetive societics
he asked what the benefit will: be to us,

1 told him that we would the
e in our own way, we t not
ask for any concessions, we would have

our own methods of muﬂpu.luin; the
figures and recoveringlosses wirhout any
financial assistance, and the sugar pro-
duced may not be sold to them.

How, after introd

miethods, 1.e,
by .a‘"e byl'hvht. diffusers etc,

JUNE' 25, 1977
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lakhs, in ume flaoncl,g:_wy are ni:n
shmri recovery of sugsr. In
mcﬁq:%fyw itself, our factory has -hown
1/2%, sugar recovery, second year also

?l-;e SAMIC TECOVETY Was thntf.‘,ybm this
year duetotheeffect of cyclones, we got
8+93"% sugar recovery. The coopera-
thremur:uwntm so fagas sugar factorics
are concerned is losing its ground and is
being heckled also,

1 would also suggest that the rice mills
should also be considered for nationa-
lizstion. In my district, 11} cooperative
rice mills were constructed the fingn-
cial sssistance of the Nationa E‘Dﬂé
tive Development Corpuration. N
may always say that lheg were not gm
the loans direct, but they were dou
through the State Government and t
they were getting back their loan pl-m
the interest. But, ] would like to aubmit
that it is not intended for that
only: itisintendedfor the dave opment
ofcuoperatives.  NCDC are not money-
lenders only concerned with their
principal and interett.  After all, that is
also publicmoney. O.ly one rice factory
is running properly; others are not,
1 have constructed 8 modern rice mill
when Shri Lal Bahadur Shastri was the
Prime Minister. 1t cos mcRas. 33 lakhs;

ns 28 lakhs, macl inery build-
ing 5 lakhs, The machi was im-
imported from Japan. In Tanjore, in
Tamil Nadu, another ricc mill was put
up for experimental s. It was
with a four tonnes per mil .,3

from Germany. have rcpud the
cost of the machinery ctc. because the
DMK and the previous Governments

helped the ve society in a sys-
tematic way. the other hand, in
Md. Pradesh, the Gmrernml dou

not give any preference or the required
sasist mﬂhm in '?me to m hT.ﬂn
rice . adegd t -
est rice marketing centre in Anbggu
preferred my
native place, Rlaru, but 1 went forty
miles away from my place for the setting
up of a new factory, because that plwe
is thecentre for rice procurement.
lnmledka.;'gld:hc,btu 1left thetoeicty

in 1967. Sincet it is not fun
pmpui and now it been s be-
the m:uuhinndtruclm

{)na of the ressons is that nobody tikes
interest and they do not go in for competi-
tm ow, I took tworice mills on con-
and I have shown s of Re. 2
la.l:h! wiﬂﬂn threcm'r in
the open

'7
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cooperative rice mills are lying idle, t
Food Corporation of Indiais constructing
new rice mills, Why should they not
take over these mills on lease or outright
instead of comstrucling new
ones? FCI is a public institution and
in these cooperative societics also, there
is public muney, We have no objection
if they take over all the rice mills, but
they should be properly run and the
money should be repaid to the creditors.
You should advise the Andhra Pradesh
Government that instead of keeping these
rice mills idle, they should lease them
out or put them in the ruar%ﬂ. for sale.
me will be many people tfo take these

1 would request the hon, Minister to
visit my place and see these sugar mills
and rice mills for himself. e would
realise how these mills arc incurring the
losses. You should take measurcs to
wipe out these losses. The farmers
have been crying and have requested me
to take you, Mr. Mohan Dharia, with
me to our district and show you all these
mills. Let my sogiety be converted into
a joint stock company il the Govern-
ment is not prepared to give the required
incentives. This is becavse there is non-
co-operation and alwayvs non-vo-upera-
tion. That mcans that they are not

ing any monics from the bank.  In the

tate, ‘Co-operation® menans that they can
put Directors without uny knowledge of
co-operation. That i~ what the State
Government is doing.  You write to the
State  Government also why t have
not amended the bye-laws ng to
your suggestions and why they are ap-
pointing all the non-official Directors
and that oo only MLAg,

Finally, [ want this free sule and
N of 357, and 6<%, to he A
the entire thing. Otherwise leave
It to frecssle and then only it will be
solved, Leaving this 352, You
are n, -market. They

the open market, I wantto t you
to control it or otherwise leave it to the
market. 9§ industry

gn%mm “ask sl the facllities
s .
you sre not 65%, and leave all the
sugar to y they will not ask

; o T
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tors® saying so many things. That is
not tl:d fact. They have constructed
are very proud of their factories. They
are running colleges, they are running
medical institutions. They are giving .
flacilities not onl{“:o workers but also to
the general public. Every factory em-
ploys 1000—4000 workers. You plesse
go and examine them. If there are any
unfortunate things Committed by the
Directors or the management, try to
rectify them, Don't blame the co-oper-
stive movement. Don't try to destyoy
the co-operative movement.  Give them
s h and avoid all these ill feeling

d the co-operstive movement shouk
be sttm%'lhmcd. Then only our rural
gector will develop and flourish. Mr.
Charan Singh is always saying, ‘We want
the rural sector to grow.* Je also sup-
But you in that and I hope Mr. Mohan

haria will soon visit my place and give
some relicf to the people tnere.

sty R (wv8) : qwmfy
qgrea, st oY ¥ o fowree Aw A @
%7 & wad w<an § 0 & @ Wy
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wHmos A, .

wanfr e : ww s S
& 9 w1 Asy, wWifs Wt e
gzt

ot v TR : feT vt b dremie
W sgwE ¥ fad srawz & 1 W
o w7 st faa war § oW 12
AT & ag B 3T A gwie Bw F A
wT g & | W WY 28 gfivew agt w
st K ag ¥ 100 wfawer v
ora R wrr &) qg g
e § 6w 12 ®Tw & e oY gt
ot wTT Y WAy & 1 Afefetuw &
wTETT 9T & g @ S¥ W e w
W

wgt & 197576 ¥ 347 W™
T W WRA-gRNT e frar aic

WA 197778 % 5. 00 WO W



78  D.G. 1977-78 Min. of
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SHRI ANNASAHEB P. SHINDE
(Ahmslaanr) I shall be dealing with
the subject of tion. But before
I.;em that 1 : iutlihtomlhm
or two observations regarding some ot
sisbjects of Ministry ‘of Commerce,
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In regard to own feeling
is that we should pu;:ymd to
at the cost of national sacrifice,
should be our basic approach. Ultima-
tely, even the price stability depends
%l::m the stability of our rupee currency.
fm instance the experieme of Japan
experience
Dr tlke Germany's e:perlm Lool:
at Yenjor D.M. of GCI‘I'I'IAIIK
arc strong currencies. ve very
vast forcign exchange reserves wrlh them.
Substantial part of their production
to meet the international markets.
re should be an educative approach
in the whole matter. This is what I
would like tostress. Our valued w!lulu:
Smt. Ahilya Ran r asked why
rice was exported. I quite eec the point.
Even in the put rice in general was not
exported bur onl a{ one variety. Basmati
rice was export This was
by less tlun 1% of our , having
very high income. If you ook at the
ﬂcmwnm of China, they discouraged
iberately the local consumption of
superior varietics of food. For this
they rnmmed of rice.
imported large quantitier of wheat.
exported superior varieties of rice
and also processed fruits, ‘This is the
approach of countries which do such
things in order to looi: to their bl'l\iG
national  interests. IH'T
national economy pam be

prepared to make sacri

Now I come to the subject of export
of oilcskes and on this point, I would
request the hon. Minister to % up
carning fore'gn exchange from oilcrkes.
On the one side the P:i.ﬂc Minister
wants 1o develop
the dairy industry. S:uy industry and
animal husba can be encoursged
only if cattle feed and concentrates
are available in the country and the
farmers get them at reasonable pricer.
At one time when foreign exchange
st arguments in favour of export
oilcakes. But now situation has
re o & sachbaciory leve. e eaport
are nt & satis export

is much better now.

Then were some large of

foodgrains and_fertilisers. y we

Fet:tllmt importin t.ihm As. far :
iser production is

should see that Jon i

or the manufacture of hmliut.

-

R udin;themmhdw
~- commirtess have
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the need of cattle-feed and
being made availsble to the farmers at
ressonable prices, Rs. 150 crores worth
of allcake was exported to foreign coun-
m. Wemlmmhﬂnm‘dmr;c
ast 3 years or rs and particularly
w&ﬁélﬁehn‘s’%m Catile feed
prices have gone 200 or
'i‘-:“inkv-l:"‘ml w:i to lubmit’i'::: liu.
iry development and also
continue export of oilcake is & comtradic-
}&“:nri'm“" D.uia?hi:amﬁ! I:g
try are es whi
are hnl:-nllywhhuluhimmlve. They
give employment to vast numbers of
people.  Large employmem possibilities
are there

In view of these reasons I would request
the hon. Minister to stop the
of oilcake as carly as  possible.

If you do it, this step will improve our
economy, it will give more oyment
to our people. s is one of the im-
portant suggestions which I wish to
muke so fa as our export policy it con-

There is one more suggestion that I
want to make. As h_l:_nmlt.o all of us,

icultural commodities play a  very
i?nrpmnnl rolein miuﬂfmignnﬂm
for our country, ere there arc
certain  complex  situstions that are
developing.

I have read with interest some of the
announcements made by the hon.
Minister. For instance, he said that if
prices of essential commodities ':‘):r.
exports of these commodities d
be st I understa

Civil Supplies & Coop.
basis. I can say that witha cermain
scnse  of responsibiliny thet, in this
country, mﬁ.h:m sﬁord} u a far
more scope a g ccope for earcis
foreign exchange. . e

. We should not dircourage that. That
is possible only if we arc also iv a position
o meet our own domestic requir ments.
Intersive agriculture will give a lot of
employment to our e. Ad hoc
decision |hgfu1¢l not be t in regard
to exports of onions, potato, vegetables
etc.  etc, arc labour-intensive
and 50, I say that ad hoc decision should
not be tuken in regard to their exports.

If you do that, what wiil is that
our production will get di

Production ir. this country ir getting an
impetus only becaute of the ﬁnﬁn‘

contributions made by our fammers.
Exports are pnmbdl;beumeunr
tion is getring necessary impesus.
We -tnfid also have cdequate slorige
:gr liloremlltsr mmmd.ig:s so that, in
ean " in a possition
10 meet. the domestic. requirerments of
this country. So, exports should not be
stopped because utltimately, it is  the
farmers who will suffer’ most. You
will not be in a position to contgol the
?yioe. With these few observatiors,
now come to the subject of cooperation.

One of ow valued colleagues, Shii
Brahm Perkash just mow spoke. He
was interested more in this subject.
No doubt he is & scasoned person and
he has spent major part of his life in
cooperation. 1 may also tell him that
same is the case with me as well. 1
had thetonunemdp:imle‘e of working
in the rural areas buildi up the
cooperatives right frem villege coopera-
tives to marketing societies and precess.
ing socicties. 1 spent a major part of
mylifein building up thevills ge coopera-
tives. Because of that, naturally 1
have gained some experience of
problems.

z4.53 hes.
[SHRI D. N. TIwARY in the Chair).

1 am not prepared to take o dis-
coursging view of these ll:j::;.‘wr Shri
Brahm Perkash said thst he knew much
more about the cooperative sectors.
1 am also awsre of the very major draw-
backs and weaknesses of our cocpera-
tive movement. I realise tlutpxovmy
is stillrampentin thie country, Millicns
of our p,nplelam poor. Maturaly, the

wes alone can serve them better.
mwma no other way.

Shri Bashm
has i
LR

, Cooperatives have
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[Shri Annaseheb P. Shinde]

not developed well in this country. I
" can tell him—he should kncew thit—
that political intervention is not the mein
reason. If thatis taken as an argument,
then he would only be oversimplifying
the matter. Take the case of Gujarat
from which our Prime Minister comes.
Cooperatives are doing well in Gujmut.
Even in Maharashtra, they are commng
up. Punjab also is doing well so far 2
cooperatives are concerned.

We have to go decp into the matter.
Oversimplification of a thing will not
belp anyone at all. The major and
foremott hurdle in the development of
oooperative m vement in this country
has been vur cast ridden society. Our
society is shtrg‘hf divided—one section
of our 1ociety shows distrust 10 the other
section, eis a historical fuct whether
we like that or not. Couperative move-
ment did not come up in some parts of
our country becasuse the xqmmdan
systema was prevailing so long in many
areas, Otherswise, why is it that the
cooperative movemert has not come up
in the whole of north-eastern region
with sll its fertile land, imtclligent and

. e. It is because of the
2ami system. Implementation of
land reforms has a lot to do with the
success of cooperative movement,
Unless land reforms arc implemented
sincerely in the north castern region and

Witarian land ownership is brought
about, I do not think, even if govern-

intervenes or does not intervent,
it will help the cooperative movement,

15 hrs.

Fortunately, I had an occation to
discuss with eminent cooperators about
the sociol gical reasons responsible for
the failure of this movement. 1 was
‘closely associated with Dr. Gedgil. e
‘Wwas an cmiuent cooperator, We came
to the conclusion that if cooperative
movement in this country has to be deve-
loped, then we will have to democratise
‘our social structure and some democra-
tisation has to be brought about in our
economic structure  aluo,

Mr. Chairmar, Sir, now I will ray a
word about the uncven de::lopmmr of
‘cotperative movement in this counrry.
While all of us ﬂluuld_mll':c thet thete
are many s¢8 in the cooperative
} nt yet we should appreciate that
cooperative  movement has  made
some progress in this country,

Sir, in 1952, only Rs. 25 crores were
being disbursed to the entire agricultural

. commuaity through cooperatives
. whereas today this credit has exceeded
*Rs, 1200 crores. Even the so-called
_nationalised banks snd the private banks
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are not in & position to cover much area
as has been done by the cooperatives.
We should not lose confidence in co-
operative movement. If we look at
IFCO, we find that Rs. 98 crures have
been invested in this ive enter-
prise of Gujarat. It is succeeding well.
Similarly,there is 2 Rs. 165 crares naptha
based plant at Phulpur alse. It will
also succeed. Now, you may lock to
cooperative marketing in  Punjib.
It has played a very importent rolein the
purchase and sale of agriculturs) et mme-
dities and supply of inputs to fermers
thyough the cooperatives. In the country
agriculiural commodities wril, Rs. 1,800
crores arc sold through the cocperative
marketing socictics. is 13 NO mean
lcmcven}cm.ha‘h_e‘_mm-mt hus been
Pprogressing if we try to improve
upon and bring about certain changes in
it, I think, i;"fum succeed further,

Now, a word about the afficial interven-
tion in the cooperative movement. Go-
vernment's intervention is too much and
I can say no political penty is free frcm
this sinin India. All political pertics
are templed tointerfere in the cooperative
mo-ement. 1 would request ali political
parties—including my pariy—tolet the
“‘r.”"‘i"" movement develop without
political intervemion. If we intervene
in the cooperative movement, then not
only the cooperative movement willsuffer
but also the economy of this counmtry will
suffer and as a result thereof the poor
will mﬂ;er. “I do not know wluu:le’rmm
proposal will be scceptable or not
would like to suggest that those who are
active in cooperstive movement at he
tehsil, district or state  level should
resign from the cooperatives as soon as
they become MLAs and MPs. ~ Other-
wise, | know from the experience how the
politiciens are tempted to use their
tions in :nhd : tives I:'enr politiczl
purposes and that dem ges the co-operat-
tive system. 1 k.mwtﬁ many State
Governments have not accepted
advice of the Central Ministry. They

have been tempted to intervene in-the
affairs of the co-operatives because they
want to bring their own. party men in.
For the co-operative membership, the

¥
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de&cﬂm

office leares myormymbetlmc
or the matters may becouse mu

chﬂlhﬂetoﬁtablhh

Generals Ofoo for th mm“:.';...#““*“"a.
ve
partment and & ¥ mubulﬂhe de-

:’J.?’ for qui Now, the
hn %0 mnch develop-

ed, computers ‘mrknut the balencesheet
within a short time. The co-operative
year ends on 3oth June. Immediately
after one month it should be |mbem
on the co-operative organisation to
bring outits balance sheet. In the world,
even in 24 hours the nf?mmwn opera-
uug at internstional level having branches
many countries, has been able to
m balance sheet within 24 hours
with the help of computers.
should it be argued that we cannot
i !r:d mlir bn%u;m shect  within the
time ? In casc, misappro-
priation is "Xn independent
authority ul'mtld be asked to intervene
in this and take strict sction, he
is a political person or a_person occu-
m high position. Strict action
be taken  against those who mis-
[l inte the funde, After sll it is
public money which is involved in the
co-operative movement.

There are two things. One thing I¢
very clear that Government should

not inhemu in policy matters. That

be entirely the prerogstive of
the non-officials. So fsras misa i=
ation of funds is concerned, the B
ment should come down with a very
heavy hand.

Sir, 1 am sorryto note that this
Ministry has not been bifurceted. 1 do
not know why this position comtinues
cven now. Atleastnow the Government

Dhuia So l’u u the :tuiw.lml in-
5 und markeiog should be topehs.
So far as the amrc of Co-opera

tives spe mgmu under
thcwiof one Ministry., I wish the
ubium and

of agriculture] inputs are brought
b S e o
mmmmuu

muan g m &T‘.t HG

can be the
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wish that at least the co-operatives inthis
fnuﬁrylhwll:ibepn&ammur en
n&pﬂdﬂt mistry andsn

mthouﬁbe mmdmn,oﬂn De-

El been thlt this
openation lost with h‘mr md :ll,r.‘nr:r

Now,

Dharia has to look aflzr Crmn exce ind
Civil Supplies. It is # veir tutko.
How can he attend to the subject of co-
operation ? This has been he ing
in the pastalso. I wish Mr. Morerji
Desai who understands problemn of co-

operation—becsuse when 1 sterted my
work in the field of m-opcnnen in
earlyhgm, Mr. Morsrii  Desai wes at

m of Maharashtra effisirs and
we had a lot of encoursgement—io the

qumi movements~—]  wish
he looks himself personaliy into rhn
matter and examines my suggesti
very carefully so that this subjct umld
come under a te Ministry. ‘This
would help solve poblems of millions
of poor people in the rural arcas as alio
the prohlum of people of the urben
aress. In tive movement tcdsy
the share capital is Rs. 15co crores end
the working capital is Rs. Scco crores:

are now about three lakh co-
operative organissticns, There are so
many lskhs of employces in the co-
operative rocieties. It is not a small
sector. Itis a big sector. This move-
ment should get due recognition.

THE MINISTER O]
CW IL. SUPPLIES A'ND CO-OPERATION
SHRI MOHAN DHARIA—I share
your concern.

SHRI ANNASAHEB P. SHINDE :
Then, Sir,thmucmnrt!nu&m
You ard aware that the N.C.D. is &
very powerful organisatic n for premoticn
of co-operative develcyment in  this
country. In this corpomsticm ycu
should bring in more non-cfficials; if
necessary, you con smend thelsw.  Yeu
should give more massive s
both by way of grants and losns.
NCDC should suthorised to mise
loans from the market for supporting
visble cconomic schemes such as pro-
cessing, etc,

CI-IAUDHURY BRAHM PERKASH:
For the information of the hon. Member,

that is alto the suggestion of the Ad-

ministratis e Reforms Commissicn.

SHRI ANNASAHEB P, SHINDE :
We wdm;,{: “Wa should be clear
is the & COOPEIRICT, & NOn-
%ll' iticisn snd whst is tl.n role
of paid Js. Ifscmebcdy becomes
the Chai
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the executive should be defined, just at
ministers’ duties and secretsties’ duties
mdnwm in the central govern-
ment, officimls should lay down
poh%'ml the officials should implement
it. My exprience in Mabmras* tra snd
elgewhere is- that non-officials  are
m to interfere in areas allocated to
.,

MR. CHAIRMAN : Do not minis-
t:dnu %ntert’m withthe work of secre-
t

SHRI ANNASAHEB P. SHINDE:
They are not supposed 1o and  we know
what has happened in the coumry, [
hope Dhariaji will sccept my sugges-
tion. You are a senior leader and m
know that intervention comes W
policies are not implemented; it should
not come otherwise normally. There
should be no interference in day 1o day
affairs or functions eptrusted to « flicials.
You can remove the officers if you think
they are not discharging their functions
properly.

The support in the State budgets for
co-Operative mo is net ad quate,
Attheend Ishould say thatfer multirtate
units there should be & law and I shall
extend full support to that, At least they
should make it a model law s0 that it
may be an example in the ccuntry, Co-
operation is ¢ state subject and y-u can
only lay down policies, But the Govern-
ment of India can possibly influence and
take the initiative in impressing the State
governments s thet more provieic ns are
;lde in L'I?aS;ne budgets for the deve-

pment o co-operative movement.
In the Centre also adequate iy
should be made. M min is that
you should meke & law governing multi-
State units which will be ideal co--pers-
tive law and if you do-so I think Brahm
Perkashii will have no. complsint as far
as that subject is concerned.

T know that some problem:
lot of difficulties and T do nct want to
into such cases. Qur i
E;m that state gfwnnmen::m“mh'
out the mandate of the centre, Take
the case of Gujarat. Even when Presj-
dent’srule was thers the general cxperien-
ce was that the C:umr or even the
advisers were no menti
the Centre said, Now [ hnpcogf f:m
will be in a position to help us. I would
suggest that no State Government should

't

be to intervene. If

ﬁ&mmm Bt sec thet o5
1 obstructions. or  restricticns are

put by State Governmerts as far as the
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movement of commoditics from one state
to the other are conoerned, Ouy general
experience is that if there is a
shortage of oil-seeds or oil the-
surplus statet give imstructions un-
officislly,. When we sk them cfficially
they say there are no instructic na, 'ﬂcz
jsawe instructicns to the Collector er
District Magistrate “Do notalle w me ve
ment of the oil sceds frem this distict.”
This is the way hiw they operste, [
think {n this matter Mr, Dharia will be
in a position o find & sclution, Other-
wise he will not be able to_control the
price  situation, We wish him all
success as far as the stability ¢f prices
are concerned, We may have political
quarrcls, But if stability o f prices is not
there, the ccuntyy will suffer. The
pes ple will suffer. S0 we should arrive
&t @ consensus on this.

PROF. P. G. MAVALANKAR
(Gandhinagar): Jf it was an illcgal
obstruction, hew could it o t be remd ved
by the then Government 7

SHRI ANNASAHEB P. SHINDE :
Under the Essential Cc mmedities Act,
the State Governments have no power
without the ¢:meurrenceof the Centre.
But the contre is very clear—Mr. Dhaiia
is very clear on this point—that the
Gujarat Government should nrt ru e
strictions on the movement of seeds.
But despite that, the Gujarmt Gevern-
ment continues to do that, That is m
submission. I thank ycu very muc
for giving me this opportunity.

& geew (wfegr) Wi
Tl ot g ey R € RO A
e A & g Kaw g 1 9T
mﬂmwhﬁumﬂqhqm
wm Y e & 1 oz W * fa
1 o qreTAn TR A ¥ OF §
ot firkef g w33 T oW W
agerge I § 1 ¥ fred e atw
v ¥ 9z 0 ¥ freeft froez ek §
Yo oo 0 ) 1974-75 ¥ 31273
wre w9y wr firafy giar @ o € 4T
1976-77% 19625 W1 TR W |
W yee ¥ o deg fedeht oy Wi
e g gt ey &t o el ¥
fralk W g o 1 O T
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wurw wew o7 SRw1 ¥ frgrdl w1 ot
& ST Tyt gy g
g &

Wit ¥z & feww & fow 32
sfaere e g sT 1 1617 ¥ai
wifer wwae § Wit aadfer weat
oY w5 wiew § 1 13 o 27 g
vy sfrad w@ 9 A g § 7 b
¥z wfaere afew wrefia qzaw fom
W1 1971 # afsa gwr ar vt wfaga
qaft qiw wiry df oix g@ A ¥ w7
feea sz el gz § | ca Xm &
w45 1A% 62 § | faa wis fasl
¥ gifry w1 & xZ & ol §lY 3,
WITET WA Aeepa g feo sl
T g1 A FUT AaC gaf & w9
¥ S AT FOE TT R F R F
faar qar § wel o fora gaaT frewr
wrfaer gt 3 f €90y 33 & oz o1
g T & 3z Tl adi o T §
R o wferm € ¥ A wEEE
F §, o &5 §, At gwmefy § WA
AT T AT FX § § wgt 55 w9,
e Fret & st v forerwy oy wive &
fraffar foq g ¥ agf & sitr 40-41
Tqr g ¥ fm Az afig s §
a forrat & ¥ ¥ are famy 9z AT
i § #t Ty X2 Y vt vy @ WX
3 ¥ v & AX X 1 w7yt farer Freed
Ao 49 & W ¥ wg ¥ ¥ sqawrht
arr e oz o1 8y v §, 32wl
wed § 1 3 o g gy o w7 30-
32 woit ¥ figerw ¥ qewtg W ¥ §
e ¥ frr TN ¥ A o gt 9z
wife & orer § & gewr & ¥ fam
wtk § 1 foundl # yeor oot § T
ot 'wew W & fair, wod & fad,
T wel & qoafon & fat, W
whel ¥ wgt 10 Wy oy wmerdy gefr
gt ek g e 8w el
g favw fregw frwway e g &
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forerit w7 92 Y ardre e, W oy
fratf qen § w2 o7 ware 3t T o
a1 o ot fvamai ®1 3O g2 ow A™
& g asar an )

w9 W f t@ qz w1 wEw

framt & § Wi ¥ & A fagreas
¥z fadt § 1 83 Forrerss wagdt it
T A gY fagre ) g Awd Wit
o gac oo 3z faw sfegx #
0% §31 ¥ s oot e qr )
¥ f 1w § ot wrfon sty g
59 fom-fas § 43 41, v ol w41, i
WEINATARPAE W R AALAF N
AN foga § % a3E s frwmn
o fgr Taw 3, wfgw
dawviiz s A Wi aEEA 0y
/RAT o ¥ oY dwiw wioew we @Y
W TER W & IAET 9
Forar wr, W e ) & ol o dqwe-
#z wiwere &, ot war e Y o
%t § 3q% swmgaerw & Wt ot @
Frdl wrraT & o Safigaw dvmie
sfawm, fage & ow foar § T
s da T g g

h:N“’ there ase 'It':: lhﬂtﬂ\f!m
the ompany cun be taken over either
u;:umiw: 18A of ml&m»f
Lﬁu)mmmwgmm qase, an
Investigation Committee will have o
be oonstituted by the Government of
India and only after getting their recom.
mendation,

y
will be possible, This will take » lon
time, But in the larter case, the Cent
Government can immediately take over,
revive the company and cut short the
:.lm_e lag. under the
it

it will not be possible for the
State Governmnt to’ the expenses
of y the company. Moreover,
the Stlew mm::‘:u not have the
neceaeary manpower {0
run.this factory.”



87  D.G.1977-18 Min. of

[t Trc]

ae arfireg wwlY X o fagre aTare
#Y o forar § TN 9ud qE wO R
fir fody oY feafer # go 7 gdmi w1
A & add | wifere 37 wagd 1w
£, ag & ST W g, oY OF, 3
o FITem A fay iy §fam Fam
LA & 7 3% T gENi o Wive Wy
) ag ¥ wWAw  feal 92
Wt TU WEC TR, AT FT AT,
gfmay otz FAT ¥ wigard & fast 7y
& wgrr gl § 5wl % wagd
feafa af cadra QU af § \ wfegre
ag aft fas & | OF Az faw qwege &
¢, W &1 9z ol whegre & &, Afwa
qay adr 9z fawt Rad wrco Ao UHo
uHe qz faw § fawst 3500 qAgT FW
FREimRad gl o & T
gfran, sfegre, ag<@r & € o q9
A IaE 0§ | wedy A A FTAA
) w1 XX 1 qrazr fmar § \ ¥fwa oy
qEame ¥ adt ¥ g a7 AT
an faxr ot foae @ @R Y 79 &
FAT wart L0 | A i &1 qaATA Ay
e Faredrardy § 1w 34 farer wrfers
#1 1ady tfaan 7 €1 fs Q fae 1 wmr
g @ wrea | A foredardy gy
fis 39 faa &1 e 7o W IEH w1
FA AN 7LD N AT e ag
fawr oft way ¥ & A9gd &1 wr
g ! 20 wATC W T w7 g 7
wa facra@ frg g iy ?

xafad & s wrear § f6 yoar
wqA afersoes ¥ wa amma gt fawme
Wiy oz fegrz & @1 7g oFAm
w2 6T §, JARY AW A FA w7
que Ay | W wX 2w v
q#, dt 2w w6 W faw 6y
WYX ¥ wraemrar § 1 g weet & Ay
& wreet fewrows wr e KAV E
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oft wiwe wow qar (feefy wee) -
awrfr oY, deft e X o wrRw
%7 & grvA it §, & e ewdA
v ¥ faq wwr gur g

oy feardiiz dwr § fs foredt oz
Frewry , W frfy W oeafis
fafrey &, wrx sk s 7 W,
AT T TEHT TCETT XY F A7 X AR
*, o wrfas # fasiner Wt domag
T gzl § |\ wigerd WY e vaww &
AT AT § | AT T A WA w7
srufema grer fy off Freaeht
AT I YW HAn 9 FEAAN A
¥ aadY, xast firena ¥ oY faw azw
£ fod gu & 1 ¥ fawer & wolY ¢
wws § fr saferms = & 5o Wt w4
w1 I T} wrgan, afer Y, A fral
¥ a1 & wgav wgar

oF @ wsd ar ag & fv pa
mIrwaEz Eaad 197576
1224 FQ¥ ¥ sfefoe a1 | v o
wgum§ v 9 @ ww 3w
T AW H g | qg kw FoqgAr A
| qW o, ww e 3w W a@ew
WHZT gAR 94 X @ A @
v sarer wa § ST qweE agw
ww | xuw fad & welt wgrew o wark
AT e § AfeT ane AT T, am o
wgm fis gt goere o N gaand
weft T, 3 g8 QR oft ek e
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wit Y wrez ox wg T gEt
Y quwavE Y § wiife o wror Qe
WA o7 | W g A wrar § B
g ¥ wx Qe SOl T e dr
§, ¥fer & aff o fe ard O
et § ar gw Y O R v
€ % st wem fie O wrawrs TRy
e el o W H gt g,
o8 frelt o W o owaed A
FCAT WY | AT TH T QR
w1 foad wrolt & wir 800 ¥OF v
e e & ¥ Jwx WY T ST
fear § 1 we o1 S ¥ agt vl g
ot Y vRwa W Y agm, sy
Wt g we T ot Y agE, W fe
BT o, asft qeRaiE v § W
wrow dve N owmR s@ € )
1975~76 ¥ HEAT ¥ 1976-77
¥ wrg 26 T2z Iavar gawrE ¥y o,
faog o qag & LA &AW F
wrg & oy ag A% § 1 gl oy e
100 9Tz WTET WX wimw  ¥w Y
AT wavey ge i fed vy v 3w
®1 gy Tt W qF & ATy o
firwr 48 qedfz wqrar owaE W af |
& fivwr mff v f, Afr A% ok St
¥ warray § s fiow & e g g v §
v g gt o), dofidesy, fowr WX
wraw ¥¢ Wit T w1 iR wege w1
e wff o wfgy, far & a™
TR ATH oy Rt 1 froht oo
e Y v WOk g TR ST T
oft ff | g T W ¥ o wk fed g,
o % g s g |

whid deg wr § v
1977-78 % qwx wix witdfz wr Qe
fear arger 1 Afer B ¥ die W
Wi § 1 o e or e o7 dw ¥
widy §, e o Y qeedtd ot won
i | e oW Wit qvedr
fand et g
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T ¥ 39 Wil 0 v A
fareger gz € &, fareey qang & 37T
e e Y vt 81 Rw ¥ I i
Yy aa ary foem @ & e agt w7
wre it fewar ) R w A ¥
vt foraeww wig & 1 wefag
YTRTC W UF QY qaew  arferdt
W TR Y W R AT TG T
STt WY &Y oY 7 g Wi IR
A% 1 agh & Wi w1 T el
§ Wi g 5 vt %, oy e
WET AT AFAT ¢ |

% wolt wgw w1 wavd AT ATHAT
5o 1976-77 & v ¥ Ezwm
% fag @ WY A AT R
fRamT 15 $OT T T AEAEE T,
TP TH AT T AT KT 35 FOX
w91 % faur mr §—vaw ¥ WY W
o far mn § ) oy O Ay W
arx & | ufew wae ag ¢ 6 ew
I & aRA oY wrawew §, Wk W
e H AT qrdt o o Afa §, W
TOE! 7Y §Y g WO EE §
qr ¥ |

sl grew w1 e § R gy
¥ e & g feelt awe
&1 Bw ¥ g ¥ R, o el
ot mfww & 3% qr wff e §
K. W i e §, o o mdfew
oT AT w1 §n agt v §, W
T Enfrea-At-grs ol fear amar €1
waz & feow & fag ank s suran
wreary fear wr §, dfew s @
TR B AT T §, o g
wiwzie §—gn ww At ot
O g § Wi g o w2y W@
wraveT it o gl & fie gwa Wt
qX ot fer §—, & el s ot
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[ ®azate 7o)
fafreee wrgn %1 w1d ¢w 7w ¥ ok
Tt yragw WA ¥ fag 5 0

T ¥ faw dwqzrewm fasl ®1
gAY A fqar ) qgt 1975-76 W
STRUTTIARTHRTE | 57 FOTFT
w121 B | W9 UF & § fas fasi w1
57 $AT & AT WY gt AT AW
Fram w1 fad fro zard ot 91ag
& 39 %1 WIv 35 ¥ sOUT { 4g %
T b1 g i e
7 oy &tF q1 | afeT faad wawsar
ek fgrm A aga ey | TSN
Wt AN R e T | gEd reATHe
W 3341, SR W Iy, gt
wifadt W WA | Gvaerew faeii
¥ WX WY T IR T GUT § AT
WITG FT | WA IAX T B NG
X & fag, & @91 1 § BfEr qae
AT T2 AgT O EAT§ 1 K7 AR
arat agi § Wit wia are € e
M §f &1 w7 7 qofor #afady
gt Fgrdy My @ aw Oy dr N
7 FT a1 a9 Fré ww g g
tafae wesr ug v & Fmi &
To¥fory #afedt a3 Wi % aw wgm
fe 35 v0% N 90 100 FOT wYAT
trqw vy & fag faem wifed,
o ¥E e grh | g it W
fr et wgrag ¥ war wfafear oo
LR

o% Wty A1 FgTm wngw § e
WA qEi 63 2% fawew § o fawi &
W A § 1 I FIC qay QY WO
T o fran g 9w ¥ qufafrefer
QiR & w ¥ | & 3w arg we
fadwi & wa § Wit &% ¥y fe g
g% firwrm ag wr T WX o o
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WTAT Wi | woft w7 q@ WY wrqw
§ e faow fir wdty 3 war oy afea
AR W wifwad o1 A §, @
AT, Y WY Agw awy §, o o Ay
IR WEY § W waway wige o 7
i?:fuwmti?rwmw
o Wy § ) 2 o et
N 34 ¥ e g ¥, o fagdr
w XS AT & Aff @@ & wgm
fe wgi #1 cxfufreg w 21 €1 ) W
IR W 2182 A ¥ wrEwa §
g A A g d v o 1 fE
widt wifgy f& win v w4 f,
feamr 3 ogar @, fewm wqr, W
arewY IR 41 1 qg fri W IA A
WA TR AT e A g wwer ¥

wZIA ¥R ® A 7 g v e
grefan g1 27 § oY qubha & g
A 1974 ¥ &1 sfang T 1w FaTq
ot At foar @ ga%k ar: o amd
1977 % 35 wfama =q &&7 ey 1
ww on 39 am # 65 wfamy ™
oww a7 fear 1 3@ @ ez ©
afendt A # wOx 24 wOT WH N
oft §1F & 1 wdT ok wowwe §
Wt o e ey § fr wad & s
§O TIEr A aew A ¢, owEr WY wwT
¥9 71 guT 4 1 A o o
A IR AT AT ar wd | ag wRE
wAMT # §owar | GrEw W 9T
wTTHY ¥qEY W gy wE G e s
9T W v Y € ww & Or
et ¥ ar W 1 owe@ ey gt
weY oY aY & s ok wd Fs T
AT qrET Y wowTT N e ey 8,
gwife W W o wew Q‘flm_l
wreT vy 4w foay oY R oy Fe
oy A% § ) oouw yeade

Rl UK IR T

mwmi m*m
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ot o} @ a7 3% w gy gyt wfge
o qxdfar #ifedr wew B R
a1y ffew &3 )

wraa faw dsgzrew foet & &3
oF Ay INMALH FHIWA ST
At ¥, A% 108 TW 104 fAF E
Ffer T Ty =% wrae 101 fae AR
i § ) W ¥ IrA wRALERERA
%7 20 gfoA T 34 fusl # g
g Wi ¥7 W wAgT TA fwAl 7 v
TH K| oF U¥ A7E 6 FTE aHTY
fadi ®r weaatm &, foresy foreiardr
A B3 o wrwT T ) S A
T aw Aew AnAT § A7 AT
gma™ ¥ ¥ o Avw 2 ratea
L e S U AR CEIE LSS B L
sTaz ofromm & & 1975-76 ®
57 W ®IA FT WL AT, 1976=77
§ 31 4TTE wOU T AT AT AT W
Tz § oY WA 1 9 LT A °TZT GAW
qqraT &1 e 34 Al & Areatrdve,
meiuR o eraiaferaa w1 €17
T @ § 1 9z azw gsdt qA § W
ok fAg &y dur TH AT Wi——
WO 58 FUT HqqT—Tqy vy & 1
Afwr 71 g o & fe o= ® oolY o
ot fad avare €1 ot &, Pt pmredy
2w wit g1 74r 8, 7@ wiow vafad §
f& 3197 yagw w2 T fear o
W R AR A ——dwT wnw ¥
arefi % 1010 wa¥ ¥ fadt 100 7R
& wgv &, ua ag w0 91 741 } i gy
Tai¥z FwT w1 H | ROV U9
# worn &1, W w1 3@, Afe
HU7 a7q. 1 foh 100 T w7 LwET
W e g & ¥ faw fad 4—

2 faak od ¥@ Cefigafoz §, & @
Al §, T awT arer A o ard

Civil Supplies & Coop.

SORGECEE CRIE A
I A g4 ey § A1 g
TOHTC ¥ guT XN § | ag WS
arr § fr woR vy fear § T gw fas-
foea ® afi %7, 90 & fa¥ gwu
e WA A faar g afew ¥
%GR T AT § R oW e
e fafeft & ur cRfeeew
far aamem, o1 Tw awm & ww N
fw erar gaw fem vt 7 S
? ui wYa-w fafeardas §, oifs a3
SRR W AT W7 AR W O aga
T g, @A @ emer HY W
Triaeft g wifEd o

AT gox W F N oF v f
faw &, =8 #19 famddsT & ) oiw-
wrr AT & X dwar ot @ f e e
arfe To TRo WAL TE U™FT 43
wrar &, forre v o arew Y ¥
fie fer wr gt § o & ward oy
# | O WY & O AAWETT GrEet ar
wwRd W AE & o wre s s
g ®ifod | ww 100 ¥ worET Fd
oTT % qre § AY & ¥ T & fad ow
Freg e uw ¥ qrw g wifgy | foy
t vovt w1 A A L, O A 9
@ fusl ) wwA & fau W whd,
Iy 3w Wfordy, waew drfod, arfe
3 IR AEAETIHE AT ®F | OF aY
o f € faeli & wrar oo §, fiee
fft wrko To o T Wrfo dto THo
GHEC & WO ¥ 4 T a7 TENR
% aft g W Ay o §—
e Tt AT =gy |

uw & @ wOw ¥ o W g,
¥ §—aw Aek ot wwr ag I ¥
aom ow gwy o awen § feed
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[ ¥z ww =]
T gATY TR T wAHE g |
wrer g4 et Sy w7 AT A, s
T Tt #Y wak ¥ A% frar, o o
&he, et g afcoms e wff g
& 7g W T 1N 0 6 wAw
Wi —gaTe Yu A S Ao
wif ¥ § I wiw B ) T W@
TOREY ATl T UF w2Thz W frwar )
afer & oF am wEAN AT F—
et ¥ 8 wan [y @ o
w1 3w a O A §, R &
vaAfaw & T A & I W,
T w9 SR & T o §a
wigy o foid dw A — &
® 919 FETT ¥ 73— B A
¥ % ¥ fan gEd P & oo
AR R (Rl RECEGi R
afier I s Qe w1 v A A
% v wTa T ®Y A7 7 W, w3 .
o faam % R« fEar § Wik oW
wrw R § ) e we T s
1 I T 36T vHwT w1 wAmw
7§ & 1 % | B W avd Tmamg i
wh I 7 0% friey fmin dam
o | oF A & o g1 AT E 6
U TR §T 61 A @ & o
aafadt wiw wTYw #t vy §, A
FTamsT i | aw 97 § iy o
wref) & X AN ITEY FE wndt B, IwH
v were § 1 7D wivt § e o difay
wrE e g Wl fs sregae o,
TUEET AT ®F FAAT AIBE EIAT wrfge,
w sifre fafemds 1 @ wfye
R @ e on fewe s g
aifgq | 9% o e ww Sz
g, WY ag T § A1
W gre T ¥ Afedty ws any
¥ ot ot gt wife, o T g
Teite aff sT wwd fr sogr w
g% g forer w1 S3fty & wod

JUNE 25, 1077

Commerce & Min, of 96
Civil Supplies & Coop.
€ o & 1 FE¥ 50,50 TXA= AT
forar ara § witve W@ e & fie wr
Tes W W WY 100, 100 WIT 200,
200 TR Sf AT AW 1 @
au Vrai §7 WFR T w70 WO ey
w1 gmT nfeg )

qreaTare & ar¢ ¥ R g e
fa fawalt & ot qore wrTe e g, A
Fg 1z w F wEr W IEe oY W,
i A §, & oF wrAEre orEt # fr
€1 I TOEC A W o W1 fEar a1
IR A1 ¥w fear Ik fag 97 W
Tarr qU o &ie gt & afer &
woA gt ot ¥ wg fe & g AT
w1 fegzien & o 17 & whw
afel # @7 WO d Ao % W@
a1 Wt A afeat § w8 @ B
ot WT gt 97 w0 A1 v ey
fraft wifgn, Torr AT ¥ OF
fradt wifgy | ax o% qar = gor,

A%t v wrw Ay g |

ofefar w@a & A FFE W
foemt &, za® wd ¥ 9oty a1gw T wF
1 frar & wie & 3oy fodvz a8 s
WIEAT | 4G TF agT w47 i § o
46! §% ¥ U9 7 fear Y § ) i
ot fafeefaga cfwiiz § I9%1 q@
fradt wfgg WX dto o wrfe grur
a4t wix oft afegg ads grd ad
TE §2A & WA W1 4% fp fer o) &
w1 ¥4t ngafeat €7 § ore fug o) 3
e ¥ aives fear § 3% are gredi

@ QA wifgg )

awmefe Age, uF ww § q
wgar wig e gt qw A wda 2w
40 GATC BT AgE Wi Wi RAfwar
wiaq ® wrew § T A 1,000 W
wie Widi | & gawar f s oy orer
v § ¥ & wog fiv 1 AR
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o® witw § TR s W 3w
gemt 92 WX fede ¥ AW & =
LT QT T TF, AT TOST FAT | T
aferal # Wl i & oft Tt gE §
IN T W i WY Difag A avw
t st ¢ @ g o ot e
swwe 0¥ § 1 ¥ A ¥ speen
TORTT FT w0 ] |

™ Wl & AT AT W & A
Al o A qw T §, e & wwdw
woor i WY & ag Wi s § % gt
wlt ofr ¥ wwemel ® gEwTeR  faw
¥ for gardr wwear o Tt R WY
gw ok & OF fpwelt ¥ 43 § 1 7% fewht
woret et wifee, wft A v R

t s w3 (wEen) o oAmete
wfveT, o wr & oY e wrfor of
w1t T wrgen # fn g i g,
STy qar ot W ag A AEey
awet forem &, 91 afe wTRaET & W
¥, 87 ¥ T 7 Wy o Wy aww
e ko

wwrfr wew, @ waw § fe
TR o & ol i A Frm gfr & T
WET ATCRT w7 g 97 Wi 0%
oo o e g ot Wi eeE el

Civil Supplies & Coop.
o ok wrwy oy § 1 oF oY 98§
fir ogt a5 Hroaf FT @AM Y, A
ool w QA ¥ gw wawi G €
gife ¥ wwg ¥ fag, dar fis swox
feavd  wgr §, 1974 ¥ roww B
183. 4 ur | ug faasaz ¥ a1 1 ATH,
1976 ¥ ag¥¥er 162. 29T T TAT |
wafy ag 11.6 fre war 1, &few
wa e X ag ¥7 #7182 ¥ KA wAT
a1 o f afa a0 gw
ar i fem ¥ aden &1 whafw aw
| A qg won T ¥ ) wErOs
¥ R wrew &, ai ot ady e g,
¥ AT A 6 WO FEAT A% AT W
T T, wx fF7 11 Y AR ATE
I @I TTE | AW AR Y ®
e & e, Aww fad o7 9@ w0
3 gat T Qe § IWHT AaA Ko
gismwme T fy AF W & g A
Fak Araw 9 firamT wa qgar & g
T T A KT WY | TH Ew AT
srragd? wr qw # AW & e
BRI SRR Al
WO ERAITAE §F § o wind fair §
I70 G wwan § 6 75-76 W dwowT
foerd e ar, e Iwk A Wiar
9 EWT | WA AT JNTIA G & AT
W ¥ T i vl ) ag i ?
g &% wafae grar § fe gardy faereer
LR R SR RS ki fu
yafag 1 Tl e saaear 9T
g o e mft & el farer
sraeay ey W T T S
£ awrefr A, aw Hifag amare &
fedY o #r wiw & o TEw fag
wlare at gy 1 aw adR g
& I fiw w7 dwX wrwr f oo
dwr omw I fw W g
i ge @t afew t B
fa®  widr o oww ol e
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[sfr =57 ®3]
gt &, dwa wrar oft § e W Iww
FeaTEA e ® qEfaw i @ @
t omt g Aw dw, fe
drr greww aff grar 1 awfa ot
um feadt W I Am o wE,
afardt a wg R fe i aw A
gT F97 Ay ot § A Ay
g & miFz wrifadr FramdE
aree &= 1 A A St ) AfeR
ag o7 oyl A0 A I ) W W
g a1 wrent Wt 3t 9ot ) gafRg
ITET o anEre Fon, ¥ oAl
FURATE FTATHR AT g AFATL )
wF TN A g fEd wmmn w1
® & | TR AT ey et
w1 WY gl AT & waTEn AT fra
@ 39w 9 B IF A
TR FRAAFTE AN AL &) OF G
fre # @A wmw gw F
wiew F74 g0 At Argr wifean @ 3
T AT ¢

He said "He had been eriticised for
his views ¢ n trust in man and trust in
trade. But this was the philos« phy
which the Janata Party was pled sndh

wasstr ngly believed that by and large the
society was honest.”

TwR v fe waw di an
gy o weee o € 1 dfew aw ?
g ¥ w\ i ¥ wd g o &
a3 ¥ AT W w9 R AT Iy Al
#Y gy arfadt wf gy ot ¥ | ved
WITHT Z& WT F FOF aAr § ?
T IR WY F9R WY R AT A
w1k Fwiw oy
fafa o =oaear, frey gwmnd
¥ freard gut e o ot gl g
7 wor ¥ 4 5wk agy v
e fread Afen sed der drnn

qeT ) (!!rmﬂwbm)

JUNE 25, 1077

Commerce & Min. of 100
Civil Supplies & Coop,
T have said it before and I sy it now,
“This mixed ec’nomy is the biggest
unmixed, unmitigated evil”

Whichever Government is there. there
\v{,ig ;muﬂhmnn o your pre blems,
vafeq az vy w0 ¢ fr Froft dw ot
qafere gw # war day grm ? ofy v
% g g ofems dwee F g o
afradt F wt dar g S W,
FYWT, T, AW G AT Fgue
XY Xyt wEelt srfee g § & fre &
T 3 et ? ool e % e ¥ i
I FTHT & ot & grar § 7 PRt
Radfrardrem ¥ fermrgm g ?
e gare ww dar e ¢ 1 g Qe
sy wat oft & 1 Tt T W
ar 3w g ST G v e §
e g W AT | W E W v
o ? et ft a2 faforee € yo ft
sTaeA § 1wt w aew § e
so gy § A7 0w wd e Wi
wrrm & 1 & ukt ¥ fawrs A g
WITHY TE FTAT § W, ITH I W
friT @ ¥fF on ST ww aard
AT wesroe ¥ & spfi ot aw §,
ITE! T CuTk wAr ww § 1 ow ooy
I wg o § e ¥ % e o
®1T 1 Grodm 1R @O o T i
grn § 7 e ¥y & T g
& o few w1 ftw ez 1 99 108
e ¥ f wlad § 1 ww Ay 110 W
¥ forerr wfed | W wft wpre @
wff 5 vy o frwar 4 7wk ¥
frw aw ¥ faorr & vt o W )
fer fndy w1 v fog sy e
Tt fefifor ¥ waf gt o 1wt
wTRY 37T G & vt § ) fec e g
¢ fr Tt oo weedzge wiR ofe
Wﬁmilmﬂﬂm
Emmml
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k B thinks hat that the Gomnem did

s the inability of the Government do
. ng:thc absence of adequate buffer
steck.”

ar ofers feftmm frew & wiw
THT €%y, srae vy W awd
w4, arf A $4T qTY" WiE AT |
Ldioifndd sl ad dund i
Wt W T AT ATEASNRT WA
sty fargr v % il e ) e
®t W A 2 | gAY WTERE &R
st ofers & ag wAel W
Wi | ow ST T | weRe dwe
R off Ty & amfer §, 9 QPR A
g g U fefaforr & ared | &
IR gy W A £, uF fafafemr &
wrre afg a7 fean ot we § g gw
& wweht & 1 R T S wwd W wEw
wit §, waife Y o 3w frw & e
ATHAT TEET W GAT & Ay §, e

wiw $faw s €
Let every trader  be member of that
nations] sector, whatever you may cull

1t, and oot gn outside that,

X genw TeT fY R M AT W ¥
ok w1 8 o o age fewie e,
afew R A Ak wer off dwar
Wi ooy ¥ aft vk A At wrw ot
3¢t of ¥ farck ok § foreit g frck
@ | AR agT |

76 hee,

T T Y ey aTdw A W)
W e sl T awd W g
Wi gt Efeaw o & 1wk
% werray e Wi dwee i, ofers
S i sy qwowrrie firl 1 s eRTer
S ¥ ww fvww W wifed ) wver
& a7 el wow ey o w7 o, wh
WIS firer ot wr o (ot T v
Twrafe o, free dwee ¥ 20 ww

Civil Supplies & Coop. - -
gzt W sratfiee freeft & o S
40 T 22ZW WIE H IORT I
& ¥ g § it 20 W R ®
e o w7 S § 9w ¥ ) wowa g
fr avbmm o sy A e A £ )
wiz firwr dwex ¥ 7 wmar W T WY
g afer fec off @t 2w W ey
faw dwx ¥y | oF TwEnew dfet
Wi T T Wiy Swerew § W Tt
waR e faw fry
oY THE W A ) TR ST A o )
forwr mifts TR TR T AR A Wk
R s uR fer g IR ¥ § 4
W AT AT W FA A § o
wvat e srrr v § ag 9 faw e
X & 1 a7 v oy gt w@m wew
STeE W A feamt wY S e
& T 8 ) 9T O srewa 9 AW
w Y @y & 1 I ey S fer
wret ¥ 9T T #, 70 AT AW
T T PUT 197475 A AY wreR
ferarrr ®y e AT WY AT & T
firer felr 1 fron g gorr fe gt e
T W WY | T T W 100
wOF vt WY 3, dfer wow fearai
wt Sy vy AT A o fa At €
wr§ v W s wdr Frerar § 7
q Wi dzrdy ot et fodid W,
Pafewrdr fimrar wy wer T § 1 OF
wgrong ¥ AR e gE, X S
ST A WA I WY A A T
wff & | aTe 3w o wrw SR W
oo frer s @ § 7 200 WOW
Tt wfglr | e w ¥ o S wTE
wrzw & fad 20 w0 wqur 3 § Wi
a9 gawy § f wrew o aT@w W
R ¥ W 7 oy W e WY
N
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[# == wr3]
oY vy gy A a8 wveT vawr &
F AR | 1S e g ey e,
o* 73, firdt € Foite wmé 3fer 38
wet gwr | Feaw dwrc ¥ fai arr vt
anét Gfiw ford wf, fee Ay
W7 wquT 427 7@ g ) forrd fer
g s fimfan frer § wmed frd,
ot goak #iford | e wewT ¥ @
o Y gt vy I W 7 e ofr @A
Wz grgiz oft S w1 el
vy fam Y Awdiferd § Wk
O 4 ¢ 1 Fwaodt # war g, oA
AT WA § | A v g § e ow
& s AT ® W 9 A IO
fag # & wrviaie & @ ¥ ATY &
framiamer T oY A A § Wi
8wt

T qriten g, adt iy ¥ ¥
Q1 gt | o W oy & fe aiw &
&1 17 AT wT §1 T3 A, @ d3A
O ? WY INTRA WX AT 9
09 ¥ A&, 0¥ dtaar €, L ARz
ik oo R R RO Rk O $i
Rw & 60 w317 Wy §, T ¥ 30 ¥OF
T I T T AT NG | WY
Fae qw & o ff AW o
R AT IR § | W9 e I W
W G FIET F97 X, ALY 7747 6T
qQEmE &% | X fge & A R
wrew da1 w3, quw fggamr & AW
¥ &Y vy e &% | ar% Hiw ¥ @@
Wy g7 g7 awelt §, X e W @Y
sefen § 1wk oY Wiy e ¥ @
o dar 7§ gl waT W
vawr e e § welidme § aw
W, W} g WA F W U
¥, ag fex Agt T § Wi AT
% & § FAT FREAA F |

JUNE 28, 1877

Commerce & Min, of 104
Civil Supplies & Cvop.

gt Pt ardf 7 wrrer wft 8, A
wt weaTelt ¥ g aw W vk ae §
dar & o ¥ wy fr g Wb
forwere AT w7 ArRTET W Wi
STEde T WY W oTT oF o g
¥ ¥ w1d, Iwer warn ) s {0
WY I w7 # Ty, Sve oy wrw ¥
Fmd, evad o w1 § W, @
wrf qororr Tt § | AfieT gy wow
st BY ®Tw ¥ T Ay ) v

AT FTH § UST B @A 7 Ay ofr
T woRwT afrd, IEE @A
sk wT AT B o

AT 7 ;A & AT TR
ge & wiwr woan f fe AT fea o
wifear ot 6 w3 qdd, FATY TN qw-
FTHATG I7% w19 § | OTR1 wAr §
FHT AW &1 WAT I & grai ¥ @ w1

*SHRI A, MURUGESAN (Chidam-
baram): Mr. Chairman, Sir, on bebalf
of my party, the All India Anna Dravida
Munnetrs Kazhagam, I rise to say a
few words on the Demands for Grants
of the Ministry of Commerce,

It is really a matter of great satise
faction that the exports of our country
during 1976-77 reached the figure of
Rs. 4981 crores, the highest in the last
thirty years. At the same time, it bss
to bz borne in mind that the rise in
internationel price of commodities
is the main cause of this significamt
growth, and definitely not due to the
increas¢e in the quantum of ex
The price of our traditionsl items like
tes, suger, coffec, leather, leather pro-
ducts, pepper ete, in international mas-
kets showed an upward trend and in
consequence our ¢ 3 m value went
up considerably. mt
jead us to any wmpimt l.t
the matter of our exports.

It cannot be demded that sugar expott
is subsidised mbnnnktli!sll tggim.:rn
s at 7% pillt 0 in

gar § o l‘-‘“ Within the

the price perkilo ufnp:uh.+.5°
For example, if our export parsit§
sagar is Re. 100 crores, lh=
mﬂlammhthemf!

y of Rs. 600 crores. This hug®

*The original gpeech was delivered in Tamil, - -
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sum does not come from the Govern-
ment’s coffers. The sugar-mill owners
are permitted to #ell at Rs. 1.50 per
kilo within the country to offset their
,loss"in selling sugar at 75 paise per kilo
for the sake of export earnings. With
this bounty the sugar magnates dabble
is politics. The common people are
unfortunately the pewns in the game of
chess between the Government and the
sugar-mill owners,

It is also a matter of concern that
our share in international tea market is
declining, The tea export of Sri Lanka
is considerably larger than our tea ex-

t. I would like to know the reason
or this fall. We are exporting unmanus
factured tobacco. I wonder why we have
not so far tried to acquire the technical
kaowhow for producing tobacco to suit
the taste of international connoisseurs,
The Imperial Tobacco Company has
perfected this technique and it is cx-
loiting our ignorance in this matter,
sums are remitted to the Head
Offic: account in foreign land. Last vear
otir exports to East European countries
have fallen. While we can rejuice that
our cxports have picked up in the case
of ECM countries, the fall in our exports
to East European countries must be
investigated by the Governmeni. We
are earning in foreign exchange to the
tume of Rs, 236 crores in th: export of
leather and leather manufactures, The
State of Tamil Nadu contributes nearly
60% of this earning. On account of
certain  restrictions im, d on the
export of semi-leather, the leather trade
in Tamil Nadu has come to grief. 1
request that the Central Government
should enquire into this and do the
needful,

In our exports, the traditional itemx
play a major role. Similasly, we seem
to be fol a set pattern in import-
ing traditional items like wheat and
such other food items. The barometre
of a nation’s economic progress is more
and more export of engineering goods
and less and leas import of traditional
food articles, Besides any other eco-
nomic , OUr COUNITY's export
and import trade shows clearly our
under=developmeat both - m industry and
agricalture, During April-December,
;lﬂ'rﬂ we im g .f .h::f worth

£, 1,434 crores and the value of import
of fi during this perlod was
Rs. 1,120 crores, Out of the total impart
bill of Ry, 3,592 crores, these two come
to Re. 2,548 creres, 1 do not think we

require ¢ ion’ our
i nz other :::“n.rmnm or -

What i the ingtitational ut-i:p_'fm"_

achieving ehis ayis e
miracle ? We have the Trade Dev
ment Authirity, State Trading Corpors-

Civil Supplies & Coop.
tion, Metals and Mincrals Trading Cer-
m, Handicrafts and Handlooms
tion, Tea Tudin# Corporation,
State Chemicals and Pharmaceuticals
Corporation, Let us see the performance
of th: last mentioned institution. It
has imported in h'ge quantities polythene
granules from Japan. As a result,
a few thousands of small industries
engaged in the manufacture of polythene
, shecting and tubing are on the
verge of extinction. You will appreciate
that within the country the EC.I. is
manufacturing polythene  granules
and this concern could have been
en 10 push up its production
schedule to meet the growing needs
of polythene granules. No, this State
Chemicals and Pharmacecuticals Cor-
poration, inorder to justify its existence,
must import ythene granules from .
Japan, which in turn would curtail the
indigenops  production. 'We cannot
afford 10 waste the valuable foreign
exchange in such umwanted things. -

Th2 National Textile Corporation is
functioning under the ae of this
Ministry., Recently, the hon. Finance
Minister stated that this concern has
incurred a cumulative loss of Rs. 114
crores. With a view to revitalise the
sick textile mills, which would enable .
greater production of standard cloth.and
also cloth for export, the Government
took over these textile mills. Neither
the production of standard cloth has
ﬁle up nor the cloth for export market.

i+ House is aware of our dismal

export performance in reudrmde ar-
m*:nn. he hon. Minister is uty-bo%nd
to explain to this House the remsons
for such a sad performance.

Before I conclude, I would urge
upon the Janata P Government at
the Centre that it should prune the
3 ling empire under the ree

inistry. Qur Embassics abroad can
be activated for meeting our require-
ments in export trade. I will illustrate
this {;oim by referring to the Trade
Development Authority in Parliament
Street, which has been entrusted with
the duty of looking after our exports.
Highly paid officials are adorning the air-
conditioned rooms. If you go inside to
enquire about potential export channels,
you are confronted with a list of com-
panies located in different countries
and you are advised to contact them.
Should we have this white elephant of
TDA to prepare such a list? Similatly,
ou go to STC and try to find out about
mport ibilities. You will be given a
deuihi’ lecture, Mahelitewﬁ'&
out'by $TC must be published.in,
Egl.‘;:ll languages s, sa'ccmphuhe this
v Tourteots towasds trelery whe

Ao not know or Hindi,
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fere wir wi IEwT g wwdw
wrex grm fr arere # ¥
FTETC X W IUW w3 TeATR | W
wezraT  aft feda afew Soifer

Wt 7aww wwe wf (dfam) -
werafe agted, & qrw g S

f w gy ¥ gow
sfcwda e §

qeet am @ g § & wife .
wR fagre & wivw ¥ feegw
T ST g 1 apwrd afafi)
¥ farg <hrgre wa, fiwer, wgw i ¥
wer ® w0 ¥ dagre w1 wnr o e

t ) ok T emifer, fafedom o
o ¥ ww # wear &y a6 foufy & g
A o e feardde o ¢ ew
fgewer Y € wwelt i ap Wil waw
wft w w3 W | W e &
wral eqer Y wre § fe ot wredt
gt xod dfaegre & grohe ¥ wft
arft 1 & wad sare A wsa wife



115 D.G. 1977-78 Min of

[« qegow Samx W]

g IR I ewE an wh R
W Iy dgeAr aEe & | qfig &
i fe o e ¥ Ty aifee
" www & Afww g o o
aifee &t foird wreft ¥ 39 90 off
Wi et % v Ay o
gt foar o 1 ewfeq wifex o
w5 agt Tl FT o)

@ v ag & fe wre e A
firvrae wr ¢ Fr ww S §
TEaY & At T AW R AN g
o yiw wd §  reeqt frwendt §
a srag € AT gE whr
wet & qfew e AT feat o
T FT A ST A G
qu wfeet § 1 wiww dagre &
o T g & f TR A o g,
sl wrree andr 8 0, A
W ¥ qr AT v wwoed e
wiq @ T ST s g
wa Hfor 8 1 9 WE e
oot faws i freer awa W
rasgnagfe feft ot s
R W iy F1 e # e T
@A area g1 8 ag Axfam sy ey
W &%, @ 7%, A T e fag
free & O WA N wEEsn
L GUE L R A
et oy & & Wi foe g ot 4
o g ¥ sfeem & ¥ afe o
forerr & &t wopT ¥ ay gem wifig
ﬁmmm&@;
o ¥ T ¥ A et ol e g
FoAag AN IwT AT
& aw o et f 1 8w aw
forar ot 1974 foamr iw T
I WX A% 5O T gOT | T F gw
Rqrvgem & feem v fisar, wmor
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W A wwt e o
& AR ) ot ot fraew ¥ @
i Qeft aw wft e wifier

16. 35 hours.
[Sumt SoNu SINGH PATEL in rhe chair.]

wifed gt § frgrt @ ok
I g Ay A | T e e
fearitdety wrf W 97 9T fewre
7 | AfeT & T any firdk st
Wt §, ot g8 wriaré it gk &
afew zry & Qo o fear wmn ¢
TEETY a7 8§ rfe ety
WY ey ¥ fdwe w07 A wer g,
afieer ara o ot et & o v e
¥ ogw NgAdwt o o wy
wrert & fis iz T wr o ¥ fer
T § % wfec w0 afer
o oft Sk s gt o § wfe
wifez 2y g ot PR & s
1 e s g v o o ot o
&1 & fegre & ofieg ¥ oy o
vy | & worar § fir oy
wae b o ¥ oy f
wt o wifeed Srared wwr ¥ of
Kt owogdmali§ ) i
Tt § at o oy o ot Qo i
wifez srifgder wwr @it wfigr

- fogr % o e § e R oft
e demt W gy W
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: wreTidy v way
o1 1t & ) T ot 7w o & If
ATy ot A% IR AE AT AwT
nife sfrar ¥ fgre d g2d & awaem
et #r o et feran & forerdt fargre ot
At § 1 e g g fagre am g oy
1977 ¥ WY TEAT %I A9 q79 Wy
WE g § 1 4 ged wEw g e
ferm wfew g @ e oram I/ E

=T # R ow § aw e
e o frag fair S e dox
* ¥ 3 el * fdw ¥ $ifad
som e & fod faeey e gt
wge wmeT § 1 O N w7 vt e
¥ wn. ¥ifwr fomft gfe gera
TR A EY | frwwr & fwd srgfa &
o whirw and fed § @t oy @ o
At Boff, e W AR A s AR
o v wir § i dar o o, Afer
wrk et P e T vyt @
e W ? gy e & fie dwmie &
wrrarer W age ok § e sud et
fedelt qur W € 1 Py sefir &
o o g § et et ol W
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frrew & firafa o o a3 aifes
DU £ CE LR CE iR
T g A o § o R P
frata at «fi g §, W At F Fad
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N O g gz dead & o
st ¥ garer oft R b Y S
¢ o7 ow & ¥, yrAwT O IAR QW
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dar weh Gt 1 sy O aw S Y
W HEN TAEY wew w7 E A e oy
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T T OW AT €T X § WO AT
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WITHT ST A Wy & g F §
¥ vre ag 307 qu § agw oy

wq fawar § | wifF wg ama § T
T fad a7 fak, A qreana g,
wogwe wroreifen @i § wdwrd
w1 o foerr €1 1 wfuw fak g o
IAFT A4 FEArreat € Fom @, o7
faer &7 goir 71 oy wfwrdy €1 g
ay fadefy @ &) 06 g W A%
Wi gy #T 7 wry of feafy and
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FTAT § | TUC ATY AATH ¥ T O
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ag wiforw w7aT § fe ags et o
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;N A Y 7 T Tl TR
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aifad, v g $ A ar3 ) 7AW wy
war fe o gEddrady § W
difyd, oty &fx? | wo fw i 2
afrt, oA A ¢ v wR Wk
smrd g rg N ny sl ?
e ¥ fad B8 @Y 1 a% 1@
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during early six months of 1976 the
prices rose by 11%. But in the later
part of 1976 there was a decrease and it
was less than 1%, according to your own
report. It o;l m};‘. clear that in the last
quarter 1976-77 i.e., during the
last three rmntas of the financial year,
the prices have gone up by 2.7%. But
in the last thrée months the prices have
gone up high. May I draw the sttention
of the hon. Minister to the fact that

the increase in the price level of primary

articles like focdgrains, cercals, pulses

and vegetables, milk aud milk products,

egg, fish and meat was 16.8% I used to

go Lo the market to purchase eggs and

meat. Their prices have gone up very

much. It is true that they ?zowc risen by

16.5 per cent. The general price level

has gone up by 10%. If you take food

articles like fruits, their prices have

gone up by 29.4% in the last three

months. The prices of foodgrains have

gone up by 11.7% while the prices of

vegetables have gone up by 27.6 .

‘This is not a matter of political accu-

sation, Itis a matier of grave concern

to every one of us, It must be tackled

in a way thst we arc able to feed the

poor people, We have to find a strategy

to control the prices. 1 want to know

what strategy the minister proposes to

adopt. The previous government re-

sorted to the method oﬂutﬁng money

supply and reducing the demand. It can

be a shock treatment .which can be

given for a short time but it cannot be

the permanent feature of the economy.

Unfortunately, the present governmunt

also is adopting the same method of

controlling money supply and demand.

This will not generate growth and this

is not good economics. 1 appeal to the

mifistet not to resort to this method.

It was all r;':.ht_ to adopt ulit durdin; the

emergency having compulsory its

and all that, But now l.E:rc should be a

new method of greater production and

better distribution. 1 agree that itis a

good beginning to have & thousand

janata shops, but only a proper public
distribution system can control the

prices of cssential articles. After all,
there are hardly § or 6 essentlal things

which the rural poor require—rice or

wheat, a little sugar, a little kerosene a
little oil and a piece of cloth. In the case

of the urban people the requirementa

area little more. Not only the government:
but all of us will be failing in our duty

if the rural poor are not able to get

these essential articles at reasonable
prices.

At present the production and prices
of all essentisl comumer goods, from
toothbrmh 1o edible ofl, are controlled
by a few monopolists over whom the
government have no control. We bave-
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[Stri Vayalar Ra.i]
1o look at the problem from two angles—
the needs of the rural population and
the needs of the urban population—and
control the price level because the people
are suffering very much,

The Commerce Ministry—Whether
it is the previous government or the
present  government-—deserves  cong-
ratulations for their better performance.
But 1 want to point out certain things.
According to your own report, the world
trade has gone up in volume by 11%
and in value by 10%. But what is our
share in it ? You say it is appreciable,
but it showld be a little more appreciable.

1 want to draw attention to UNCTAD
IV. Even before that, in the mecting of

‘the Group of 77 in Manila, the Government

of India took the position that the deve-
loping nations should mobilise all their
forces and take a joint sta d in basic
questions. So far as the Nairobi UNCTAD
meeting is concerned, India could play
an important role in putting up a strong
case for the  developing nations. We
could very well sec the arrogant position
taken by the United States like a big
brother and throwing a political challenge
to the developing marions. We have to
take certain basic decisions in this regard
in tie internitiont] conferences. Even
today big nations like the United States
may not change their attitude. because
they arc concerned with political attitude
and matters. India and the other develop-
ing nations of the Group of 77 have been
loited all along. We have to prevent
this exploitation and stand on our nwn
legs. We should question the big brother
attitude of the United States. In UNC-
TAD 1V, we did it to some extent, but
nothing came out of it excepting
& resolution on commodity world trade
or something like that. Nothing more
was achieved in UNCTAD 1V, According
10 your own report, our export trade with
the United states is only 0+ 59 as against
12+ 4% of the Latin American countries.
‘This is because of political considerations
of the United States. You must have that
basic understanding when you are taking
up the whole question of the improve-
‘ment of the trade of developing countries,

Then I com2 to the expoet surplus.
“This export surplus is Rs. 72 ¢rores. Of
course there is an improvement in
the export trade, but it is mainly due to
the reduction in imports. I cannot under-
stand, Sir that in 1976-77 there was 4 huge
increase of 39 per cent in imports. Even
‘though we had a good surplus in fertilizer
and improvement in production, yet
we had gone in a huge way for the import
-of these things which comes to over Rs,
7000 crares. If you analyse the situation,

JUNE 25, 1977
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Sir, I believe we could reduce the import
completely snd make more than Ry,
72 crores surplus and we could establish
& good trend in the export trade. But st
the same time when we are continuing this
trendofe: > I think the Minister has to
look into this cerefully to find out which
are the arcas where we could cut down
the imports as much as postible because
1 find during the last year there was a
lavishness in the issue of import licences
because they say we got a surplus of
forcign exchange in our hands, So we
issued the import licences lavishly. It
went up to 39 per cent. That is why we
could not have save more money and it
was only Rs. 72 crores.

Then, Sir, regarding our effort for
export to the hard currency aress, [ can
sce that a effort is made for export
to the hard currency areas. In this conns
ection, I would like to stress the need
for more trade with the EEC nations.
1 agree and appreciate thal there is an
increase of 65 per cent to EEC. It has

ne up to Rs. 1,047 crores. But, 1 think,

ir,there isan agreement on coir, an
agreementon jute and coal and on different
areas of steel, sugar etc. I wish that more
efforts have to be made to see that more
areas ace found out for export and more
share of export to the BEC nations. In
Latin America there is an improvement.
Among the Guif countries, I find there
is a reduction in exports to Iraq. I would
like the Minister 10 examine as 1o what
happened to our exports to Iran, There
is not much improvement in our trade
relations with { countries. Many
Indians are living in the Gulf countries
and wecsnimprove the trade relations.

. Lastly, Sir, 1 come to the commodity
items with which we are very much con-
cerned.  You plense allow me a few
mimytet mere.  This is about coffee,
coir, rubher, cardamom, marine
ducts and so on and so forth.

are the traditional items which need
encour, nt. Here 1 found an ano-
maly. You will agree with me, Mr,
Chairman, that this is very interesting,
Kerala earns a miniumm of about Rs. 300
crores of foreign ¢ £EVEry Yemt.
‘Now i\ has gone up to Rs. 500 croes.

MR. CHAIRMAN : What about co-
conuts ?

SHRI VAYALAR RAVI : Coconurs
on which you are also interested will
fu.- I can ay that MDA has

-spent sbout Rs. 3160 crorer. Your cosh
a:lbllcb has gone up to Rr. 139 oyores,
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performance. But you have given a
cash subsidy of Rs. 80 crores. Tq:\eu are
finished goods and . We have
given a cash subsidy of Rs. 139 crores
and MDA spending was sbout Rs, 160
crores. I would like to appeal to the hon.
Minister to find out what encour: gement
s given to coffee, rubber, card mem and
marine products. 1 can tell you,
hon, Minister, It is ‘NIL' Buf you are
harming us. punishing the grewer . Take
for enrnmﬂoc. This is » very scrious
matter. ing to your cwn report,
57000 tons of coffee were exported vnd
we earned Re. 140 crores. The unit value
per quintal in 2,456 You wanr to kill the
5; 8¢ t ot lays the golden egg . Then what
id you do Thedn_iﬁnf SO0 WA
increased to Rs. 1300. Then we ull came,
represented «nd b the M nivter to
reduce it. What did you de ? You in-
creased it to R.. 2200 per quintal. Then
again representations were mrde snd
you reduced it to Rs, 1600, This is hig
trick you played on us, Now. the duty
we bave to pay is Rs, 1600. Th's dury of
Rs. 1600 had been introduced when the
price was R+, 2500/- per quint 1. Toduy
ac:ordirg to 1 telex message, it has been
sold only at Ry. 1500/- They - re unable
to sell coffee; !h:)-%:we withdrawn from
the market. The duty is R. 1600/~
Itis a very heavy. Once you were paying
cash subiidy to the industrial preducts,
10 the extent of R.. 140 crore.. To-day
you arc burdening the poor coffer growers
numbzring |:khs in Karnatka Tamil
Nadu and Kerala have to pay duty.

17 hares
I know that your Jansta Government

W for the f_‘chm_ r:: fm P
arc punishing t I rmers
coffee, rubber card'mem. In
cardamom, you have increased the duty.
in, the rubb-r gives empliyment to
1,860,000 People, Please check up the
statigtics, The small grower , 1,50,000
in Kerala alone. We producc 1,73,000
?&nﬂ of rabber. The mu!umnpt"nn is
y 133,000 tonnes. It ‘s urplus
today by a minimum of 40,0c0 ronnes.
not encouragement ?
But what did the government do ?
l']ll{'hl!! to| the sub:idy i.e. the
roplacement subeidy. It was gwven from
the pubber cews fucd, It is in the
Consolidated Fund of India. price
has also come down. The cott has gone
gﬂ;u gil. gmﬂ:n:l;m prioe is only Rs.
« Please statitory puice at
Rs. £000/- per qunital, P

Civil Supplies & Coov.

nothing . There are 10,000 boats in the
east and west corsts. Government did
nothing to help them. They have only
introduced # licencing system for these
fishing boats. It s a hurdle. Without
any encoursgement, we are carning Rs.
186 crores. without any inverment and
the target is Rs. 210 crores. Do they not
deserve encouregement ¢ On the other
hand you prosecute them. But Tetus and
Birlas cntered the field to export.
Even they are at los:, Becaure they enjoy
benefiv of Expori House,

Lastly 2hout coconut in which we are
all intere ted. Cocomut oilis used as edible
oilin Kerala. In other prrts of the cruntry
itis not used .o, Itis u-ed as anindustrisl
oil there. All over the western coast,
cocomut is beirg produced. The coomony
of Keralaiv dependent on coconut. About
Rs. 700 crores is the income from coco-
nut. The previcus government hormed
Kerala by decid'ng 10 import coconut
oil. We requested them not to do so. T
made repeated requert: thet the import
should be stopped. It wos not stopped.
So, T appeal to the hen. Minturer 1o lack
into the question from the point of vicw
of the people of Kerala, irrespective
of thir politie+) .ffiliations, the State
government and the Members of parlis-
mer t coming from thnt area. Pleare stop
theim of coconut oil as also withdraw
the ion in t' ¢ 'mport duty. Ler me
conclude with the hope that our problems
Will be viewed thetica'ly, there will
be more pr on Olir cOUNtry \wil pros-
perand we willean more foreign
exchange

o wfii &1 § gwda wm

T & & fm oardi oo oaw ok X
dqY oAt ¥ @ AEEy TR &
foc wsr gwr § ) gEE WTE
ag § fr aoe & oY ammr wng
WM WAy §, A qTREN,  {w
wor & T, qed ¥ W,
faary
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SHRI CHITTA BASU (Barasar):
Mr, Chairman, Sir, I rise to support the
Demanids for Grants now under discu-
ssivn, subject, of course, to certain
comments which I would like to make
in this connection. I venture to make
these comments because I have got
great expectations from the hon. Minister
as, 1 believe, he isa person of comm-
itment towards sociahist dircctions of
our economy. MNaturally T expect from
him that h: would not only be as
committed as he was carlier Zut also
pursuc the path without any wavering.
1 would also urge on him to sce whether
it is possible to reverse certain processes
which would be required for taking the
country fowards the socialist directions
of our cconomy. [ particularly mention
two vital aspects of our economy which
are under his direct control and super-
vision, namely, jute and textiles. These
are the two important and vital arteries
of our national economy. '

Firstly I would like to mention certain
aspects of the jute industry, T think,
the hon. Minister will agree with me that
the jute indostry is today in the throes
of a ».Ie:{s crigis, I do not like to join
issue with him, but, I think, he will agree
with me that the basic reason for this
deepening crisis in the jute industry is
primarily mismanagement, fraud and
diversion of superprofits by the captains
of the jute industry. 1T he does not agree,
I have nuthing to quarrel with him, but
his predecessor, belonging to the Congress
Party, Prof. D.P. Chattopadhya had offi-
cially agreed that the basic resson for the
crisis in jute industry was due to the fault
of tha captains of the industry. My ques-
tion at this time is : what are the spedific
proposals of the Government of India
to save the industry from the crigis?

Iere, the question of the availability
and prices of the raw Lt:te occupies a very
important ition the whbdle jute
economy. Sitce the time at my disposal
is very short, I would only say that the
avail&liw and the prices of the raw jute
caristtute the basis of the problem. 'fm
%em" a&efu, r%v fute m Waer

engal sam, Orissa 12t have
beer_‘!"#l!nied their legitiughxe_ due, 'ﬁ' I
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am permitted to quote certain non-offi-
cial agencles, T may point out that
during the last thirty years of Congress
rule, the iculturists of West
Bengal, Bihar, sa and Assam have
been deprived of more than Rs. 1wenty-
five thousands or this much amoumnt
has been forcibly snatched away from
them, Had this amount been there
in the States concerned, they would not
have been as they are tuday: they would
not have been under developed or the
regional imbalance would not have been
there, as we say now-a-days,

As you know, the price of raw jute
was fixed at Rs. 135 per quintal by the
APC last year. Fortunately or unfor-
tunately, I do not know, why the prices
of the raw jute for the current scason
has not yet been fixed. Rs. 1 txs is absu-
lutely unremunerative, and [ would say
that it should not be less than Rs, 200
per quintal. May Iask the hon. Minister
whether he has taken the trouble of
going into_the cost structure of the pro-
ductton of jute ? Would he now tuke the
trouble of going into the production cost
of Jute in West Bengal, Assam, lilar
and Orissa and find out how and why the
price has been fixed at Rs. 135 per
Quintal ?

T would like to say from my experience
of West Bengal that though the price
of raw jute was fixed at Rs. 135 per quin-
tal, the jute growers were not getting it.
Today, as we lcarn from the ncewspaper
reports, the jute mill-owners of West
Bengal are thinking in terms of declaring
closures or layoffs in their mills, because
according to them  there is less avail-
ability or no availability of raw jute,
They are purchasing raw jute from the
market at Rs. 200 or 235 per quintul,
while the jute growers were not getting
even Rs. 135 per quintal.  May I request
the hon. Minister that he should review
the entire position and break the mono-
poly of purchase of raw jutc by the jute
mill-owners, The Jute Corporation of
India has proved ineffective in the matter
of ensuriag fuir price to the jute growers
or in respect of supplying adequate raw
material to the jute mills, Out of &
total production of $o lakhs bales, as far
as my information gocs and the govern-
ment statistics go the Jute Corporation
of India could purchase only 6.7 lakhs
bales. Almost an overwhelming quan-
tity of raw jute was available in the free
market and the middlemen and the milt
owners purchascd this raw jute at a rela-
tively less price. In this respect, [ only
want to mention that the raw jute price
has not increased in comparison with the
Frlee of the finlshed goods of jute. As

ar as my statistics go, it is amply proved
that while the ptices of finished raw jute
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goods in the international market incre-
ased by 199 ¢+ 290 per.cent, the increase
inthe raw jute price has been not
commensurate. n this connection
I would like 10 compare the price of raw
jute with ruw cotton. As far ax my infor-
mation goes—1 have no quarrel for cotton
getling @ remuncrative price thanks to
the Maharashtra Government which has
made 8 great attempt to ensure fair
price hy taking up a programme of mono~
poly purchase of raw cutton, the cotton
growers got & remunerative price and
the price of raw cotton has increased b
100", But carlier it was not seand it
increascd by driblets.  But in the case of
jute, the price remains to be stagnant
and there 13 no mechanism to see that
along with the increase in the prices of
finished goods of jute, the raw jute price
also goes up.  There is nu such mecha-
nism, 1 feel in all fair. css the goverr-
ment  should reconsider the entire issue
and fix a remunerative price for raw jute,
In this connection, may | draw the atten-
tion of the hon, Minister 1o the report of
a commitice headed by Mr. Nirmal
Chandra Sen set up by the United Front
Ministry of West Bengal. That commi-
tree went into the enitre matter in all its
aspects right from the point of jute
grower to the point of price of finished
gods, The committee made certain
recomnendations. My 1 request the
hon, Minister to kindly go through that
report which will help him to under-
standthe whole problem of the jute indu-
siry in West Bengal better and do justice
for the jute growers of these § or § States.
I do not want to dilate much on this sub-
ject, but 1 would very much like to men-
tion about the jute industry also.

Export has heen on the increase so
far a8 my figures go. The export has
increased and the income out of exports hes
also increased, The i from cxpors
of finish:-d jute goods  has gone up from
Rs. 2050 per tonne in 1965-66 to Rs,
4100 in 1975-76, Whereas the price of
inished jute goods has almost double
the price of raw jute has not registere
any remarkable incrcase. I think the
Minister should look into the matter
and take steps to sec that the jute growers
ol the Bastern States a remuncrative
price and also expand the network of
purchuinf centres of the Jute Corpo-
ration of India so that the .':te growers
can take their produce to the Jute Ceor-
poration and sell it to them.

About textile industry, T have oniy one
thing to say. About the textile industry,
there should be a rational textile  policy.
fn.a state of res to .adl m,
in a state of taking n measures in &
peaceful manner, there should be 8 oati-
n.:;?‘“?,f u?ﬁ‘ rniohr:l approach, In tﬁ

emewf things, the question oftist pri
of the raw cotton, question of the .wegés
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for the workers, the question for the
modernisation of the textile industry, the
_question of the problems of the hand-
oom weavers and the climination of
conflict between the various segments of
cotton textile industry are to be the main
ingredients of development in national
as well as rational textile policy of our
country, In this connection would
s:r if the Governments’ intervention is
relaxed I think that kind of pulicy cannot
be evolved. 1 would aguin say there are
basis for nationalisation of these indus-
_tries. Unless you nationalise jute indu-
*stry, you will he waiting for the appetite of
the captains of the industry. Therefore,
I say instead of offering concessions after
concessions, | have got a long list of
concessions, instead of waiting for the
appetite of the tycoons of the industry,
Government should consider Lhe case
" for the nationalisation of these two indu-
stries. I thirk Government should not
fight shy of it, I hope the hon. Mimister
should tuke a note of 1t and in the wterest
of the two busic industries of the country
rid them from oftrepeated erisic.  Unless
that is done, I think the nativnal economy
cannot be put on a sound fooling.

@ st weo WA (FTE-
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SHRIMATI PARVATHI KRISHNAN
(Coimbatore) : Mr, Chairman, Sir ......

SHRI VAYALAR RAVI: She is
going to have the second chance
SHRIMATI PARVATHI KR1suiN:

I'won't have anty chance if the hon. Mem-
bers interrupt me in this fashion.

Civil Supplies & Coop.

MR. CHAIRMAN: Sir, the first thing
that I would like to refer here is this.
This particular ministry is a sort of &
package ministry. | would like to point
oul (o the Minister that he liberalises
the import policy which he is intero-
ducing or which hes been introduced,
which is going to hit hard our indigenous
industries, particularly, in the small-
scale sector about which he is speaking
day in and day out in various places
from Poona to Declhi.

Encouraging the import policy is exa-
ctly going to Hit this very vital sector of
our country”s economy because, if we are
to achieve some measure of improving the
standard of living and also of improving
the general economy in the rural
arcas, then it is extr impaortant that
some help and more attention should
be given to the small scale industry.

_We have 111 items of import being
liberalised and 28 more items of machine
tools have been put in the free licence.
In addition to that, this emphasis on
import liberalisation which is given in the
present Janta Budget makes one worried
because one feels that in the name of
import all kinds of things will be brought
into it. The foreign exchange reserves of
Rs. 3,200 crores which we have will be
squandered away.

Sir, the present Commerce Minister
is a trusting minister. He wants to extent
his trust to every section of humanity in
our country, that is importers, traders,
hoarders, black-marketeers, smugglers
and the consumers. He trusts all of
them. He trusts the consumers also and
in turn wants the consumers to extend
their trust to him.
1€ Hrs,

Sir, my fear is that to thosc whom he
is giving import licences will actually
betray his trust in the same way those
who got the import licences for edible
oil, betrayed the trust which the Govern-
ment placed on them, We know Sir,
when the price of edible oil changed in the
f countries, then many of the im-
port licences that were given to the impo-
rters for edible oil were not used for impo-
rting edible oil but on the other hand
certain mal-practices crept in, You will
find a numl of un-named accounts
abroad as a result of the trust placed in
those who said that they would import
edible oil.

MR. CHAIRMAN : Mrs. Parvathi

Krishnan, as you will take some m re
time may continue your speech on
Mondva‘:,:

18.01 Hrs,
Ths Lok Sabha them adjourned will

Bleven of the Clock om Hudq{
Yune 27, 1977/Ashadk é, 1899 (Sd‘.:



